263 Matters under Rule 377

MR. SPEAKER: I think we should
close this discussion, So far as any
matter 13 concerned it may be refer-
red to me. That is all.

SHRI S. MOHAN KUMARAMAN-
GALAM: I quite appreciate what has
fallen from my hon. friend Shri
Shyamnandan Mishra. But I would
only suggest that this is not a matter
merely for the Government, but it is
a matter for the House as a whbhole.
I look upon it as a matter which we
should solve by sitting together, 1
do not look upon it as a monopoly
for me to make a decision or to make
a moposal on. As I said earlier, ]
greatly appreciate the friendly way
1n which this matter was discussed
on the last occasion, and I am qute
sure that when we meet again on the
10th May, we shall find a way out
of this problem
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MR SPEAKER' ] shsll think over
it The hon. Member may kindly
sit down I ghall let him know about
it
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MR. SPEAKER: I have not yet
decided whether he can make any
comment on the judgment or not.
Let me be clear about it first.

SHRI SHYAMNANDAN MISHRA:
You were also pleased to use the word
‘judgment’. Has there been any judg-
ment in this matter? There has been
no judgment.
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18.54 hrs.

DEMANDS FOR GRANTS, 1873-74—
Contd.
MINISTRY OF DEFENCE—Contd.

MR SPEAKER, The House will now
take up further discussion and voting
on the Demands for Grants under the
controi of the Minustry of Defence.

Shr: Vishwanath Pratap Singh may
now continue his speech.

SHRI VISHWANATH PRATAP
SINGH (Phulpur): Yesterday, we
were discussing the concept of threat
assessment The concept of threat
assessment cannot De confined to
merely taking stock of how many
tankg are in Pakistan or just how
many troops are on the Himalayan
borders. It 1s a much wider con-
cept and we have to take into con-
sideration the world strategic forces,
the arms build-up in Iran, the elec-

tion in Bangladesh, big power rivalry

on the sea.

MR SPEAKER: The House is be-
coming practically empty.

SHR] VISHWANATH PRATAP
SINGH: You are also abandoning us!

13.56 hrs.

[Mr. Depurv-SpEARER in the Chairl.
I hope the lack of audience might

be compensated by giving me more

time.

MR. DEPUTY-SPEAKER: You
will get the time allotted to you [
will take account of it from now.

s
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BHR] VISHWANATH PRATAP
SINGH: Thank you.

Even Mr, Mao’s health are relevant
factors in the assessment of threat to
national security, When we assess
the threat, we have to take into con-
sideration all these inputs.

Yesterday, Dr. Saradish Roy of tbhe
CPI(M) said that there is no threat
to the country and that the expendi-
ture we are making on defence is
rather toc much. How are we to
assess threat? Are we to come out
of our bedrooms, look at the blue sky
and seeing that there are no bombs
falling say that there is no threat to
the country? Are we to say the
armoured personnel carriers that have
been supplied by the US to Pakistan
are just for Indians to take a tour
round Pakistan? Are the 150,000
Chinese troops stationed on the Hima-
layan border on a camping spree?
We cannot be lulled by lullabies of
those who think that Aksai Chin was
occupied by the Chinese in our natio-
nal interest.

Coming to the concept of planning
for defence, 1 submit, thig cannot be
confined to the four cormers of the
defence budget alone. Let us exa-
mine the 1971 campaign. We could
not have moved our mountain divi-
sions from the Himalayas had we not
secured our northern flank by the
Indo-Soviet Treaty. Our campaign
would have been seriously affected
had not our foodgrain silos been full.
Our advance on the Barmer sector
would not have been as fast as it
was, if our Rajlways would not have
laid the rails so efficiently. All these
factors are necessery inputs to threat
assessment,

For instance, 1 will take a very
pressing problem facing our security.
That is the shortage of officers. We
hifve shortage of officers in the tech-
nical branches of the Navy, the Air
Porce and the Army. Now this Is a
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problem for which we cannot flog the
Defence Ministry. It is a problem
of Manpower Management and per-
tains to othér Ministries. Here we
have a factor which is affecting our
defence and security effort and 1t is
something beyond the Defence Minis-
try.

Again, we have launched the first
and the third frigates INS Nilgiri and
INS Udaygir:, but the second frigate,
Himgirt has not yet been launched,
the reason being that the parts, otders
for which were given to indigenous
manufacturers, have not been supplhed
in time. This is a matter which
relates to the Ministry of Industrial
Development.

Similarly the question of purchase
of weapons. Yesterday an hon. Mem-
ber sai@ that we should purchase
weapons on merit without any poli~
tical considerations. I must humbly
submit that the bargain and purchase
of weapons are not settled in  the
Finance Ministries but in the Exter-
nal Affairs Ministries of the capitals.
It is just not that we go window-
shopping and buy anything from
anywhere. I address thig particularly
to those who have their eyes giued
to the west only. The purchase of
arms must be from a country which
is friendly, which will continue to
give us the spares and necessary tech-
nical knowhow in the hour of need.
Have we not yet learnt from the
embargo that was imposed during
1965 conflict by the USA even on non-
lethal items? In this context, we can
appreciate the value of the Soviet
friendship during the Bangladesh
crisis,

14 hrs.

8ir, it wag also said that we are
looking for a vertical take-off aircraft
for the Vikrant. Again there is the
question from where these weapons
are we going to buy. I do not know
whether the Seahawks are still in
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gerviceable condition and whether the
Vikrant is only a floating air-strip.
For this weapon also, we have to con-
sider which country will stand by us
in the hour of our crisis. Do we
have a machinery to assess the threat
in this wider contest? Do we have
a body wherein all these inputs from
the External Affairs Ministry, the
Ministry of Industrial Development
and the Economic ministries are fed
in and the needs of defence are fed
back to them? 1 say, we have none.

The Joint Intelligence Committee
with three lieutenant-colonels and a
brigadier to head it is not constituted
t> handle such a complex problem,
nor can the Policy-planning division
of the Extrnal Affairs Ministry handle
such a big problem. I suggest that
a broad-based, high-powered body
consisting of representatives from the
Defence Ministry the External Affairs
Ministry and the economic ministries
1s formed under the Prime Minister
to tackle ihe problem of national
security in a wider context.

Not only this. We will have to
ca:ry the idea further. We have
made our defence plan coterminous
with our Five Year Plans. But we
have created only an incidental cor-
relation not an organic or an inte~
grated one. We will have to create
closer relationship with our Develop-
ment Plans and our Defence Plans,
so that the needs of defence are fed
into the fabric of our Five Year Plan
of development,

If we look at the things today, and
assess our threats in this wider con-
text, then. we find it is not Pakistan
which is a threat to our national
security but it is the play of the
global powers that is a threat to
security in this sub-continent, 1 will
not go into the details, lest it might
convert a debate on Defence to a
debate on External Affairs. Thanks
to the foreign military aid to Paki-
stan, we can now hear the purrings
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of the Pak war mmchine on our
Western borders. There is more than
il in the pipelines of Iran. Iran is
receiving 800 chieftain tanks, scores
of Scorpion light tanks and other
vehicles,

AN HON. MEMBER: Phantums. .

SHRI VISHWANATH PRATAP
SINGH: I am told Phantoms also.
And the spill-over from this iz most
likely to be siphoned away to Paki-
stan. We cannot rule out a threat
from the North as well as the West
simultaneously. In such a contin-
gency, we should be able to hold
the attack fromi the North and win
a quick deciwsive victory on the West.
For this we will have to boost our
defence in the North, and have such
superiority to force a military deci-
sion on that front,

MR. DEPUTY~SPEAKER: That is
a good point to conclude wilh.

SHR1 VISHWANATH PRATAY
SINGH: 1 would request for a little
more time.

MR, DEPUTY-SPEAKER: You
should have addressed your party
then. Left to myself, I would have
given you all the seven hours. There
are several other Members to speak
and I am trying to co-operate so that
everybody has a chance.

SHRI VISHWANATH PRATAP
BINGH: T come to the last point,
and that is, defence production.

Sir, I must congratulate our Mine
istry of Defence production on ifs
efforts at producing small arms, the
new Mig-21H infra-red visiong for
the Vijayanta tank and a new field
gun, Most of all I must congretulate
it for the decision to develop missiles.
The missiles is going to be our wea-
pon for defence in the North against
aerial attack, it will be our weapon
for facing the tanks in the West,
It has proved its velue on the sea,
I thank the Ministry of Defence for
having put up a Cell to coordinate
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migsile production in the headquarters
of Raur Department.

In the end, whatever be the wea-
pons that may be used, it is our
fighting men who will prove taller
than the tallest weapon our adversary
can find against us. It is the will and
determination of the Indian people
as amply expressed through the
* highest political leadership that shall
prove the unassailable bastion of our
security.

SHR] INDRAJIT GUPTA (Ali-
pore): Mr. Deptity-Speaker, after ten
years and three wars and, particular-
ly after the traumatic expeiience of
the 1971 war which was the first
viclory that we won, 1 find ihat this
Report of the Ministry of Defence
18 conspicuous-—to me af least it 1s
conspicuous—by the absence of any
sort of new thinking. I do not find
here any new appraisal, new 1deas
about re-structuring our plants, pro-
jects and so on. I think we have
reached a watershed now. Ten years
ago, 1n this House, a question had
been raised, for the first time, about

taking to planning in the field of
defence, For the first time. the
system of wurking out Five Year

Plans, later on roli-on plans from
year to year and the creation of a
scparate Department for defence pro-
duction and all these things were in-
troduced. After that ten years have
passed. We had been 1nvolved In
three wars. I think that we have
come t{o a stage and it is high time
that we had a iotal re-appraisal or a
total outlook of what we have done,
where we have reached, what re-
quireg to be done and how it can
be done Yetter and, if possible, cheaper
by betier control over expe¢nditure,
tighter control and better use, maxi-
mum utilisation of our resources etc.
These things, in my opinion, do re-
quire a new look,, But, I do nog¢ find
them anywhere in this Report. 'The
previous speaker has referred to the
fact that we are still not free from
ghreats. Quite true, Nevertheless, J

do expect that after 1971, there would
be some re-appraisal even of the
perspective. After all, it is a fact
that we are no longer compelied now
to go in for a large-scale disperse-
ment and deployment of our land
forces in the same manner as we had
to do before 1971. The land threat
from Pakistan remains. But, it s
radically changed from the previous
dimension which wag there. In the
East, by the emergence of Bangla-
desh, the problem, primarily for us
now, is of thc Western front. The
question of Kashmir is still there. 1
do not think that anybody expects
any major attack across the Hima-
layas Of course, the Chinese policy
may be to administer some pin-pricks
herc and there and certainly t{c give
assistance to Pakistan which they are
doing. But now-—I am looking back

over a span of ten years—we also
have reached a certain stuge and
nobody seriously expects that the

Chinc:e would launch a mmjor land
thrust to-day, as they did in 1962.
Even if they do, in their madness, it
would be a very different proposilion
todav from what it wag in 1962. On
the other hand, reference has aheady
been made to the fact that the
Uniteda States is again bwiiding up at
least the air strength of Pakstan by
supplving spare parts io re-eguip at
least 8 out of thewr 16 squadrons.
Mention has been made of the Iranian
build-up. It is true that 2 mullion
dollars worth of US equipment is
being given to them and the Shah of
Iran 1s quoted as having said, “Our
frontier 18 in the Indian Ocean”. To
that exient, of course, I do find
from a glance at the defence budget
that there has been some altered
ratioc of spending envisaged for 1973-
74 as between the three services. A
sum of Rs, 46 croreg has been reduced
from the spending on the army and a
practically corresponding amount has
been increased in the estimateg for
the air force and the navy. I think
this change in the ratjo 15 a correct
and welcome one, but I wonder whe-
ther it just happened accidentally
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more or less or whether there is any
perspective planmng behind it 11
you plough through the peges of this
aot so shm volume, you would not
find any clues to it,

The total bill remains at Rs. 1700
erores, but withun that some readjust-
ment has been made between the
three services, and a little bit more—
Rs. 7.28 crores extra—has been allot-
ted for research and development, for
which I have been pleading over the
years. Even after this addition, it
comes to just 2 per cent of the total
defence budget. But the total bill
remains. If you take the overall
situation today, is it not much more
favourable to us than it ever was be-
fore? 1 want the Defence Minister
to say something on this when he
replies. Pakistan may be building up
its strength; Iran may get some wuid,
etc. But we should not suffer from
an inferiority complex. ODur strength
has increased greatly in the last ten
years. Is there any doubt about it?
The emergence of Bangladesh as a
friendly neighbour on the east is a
major positive factor in our defence
plan. There is the Indo-Soviet
Treaty. Tt is not necessary for me
to dwell on it; I would legve it to
my other friends. But it is 50 obvi-
ous to everybody in the world as to
what it means to our defence. Then
there is the indirect effect of the
defeat of the United States in Vietnam
and South East Asia, which is also
a major factor. So. some general
global perspective should be before
us when we discuss these things.
The time has come for a realistic and
comprehensive reappraisal go that the
overall defence effort is properly
related to our national policies and
objects. Surely we are not nursing
ambitions to become a major military
power. That has never been in our
tradition. It has never been our
policy. We cannot afford to make it
our polivy that we should emerge as
a major military power in Asia. We
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are more concerned with the duyelop-
ment of our counwy, HNPOVIRg the
conditions of our people, fulfiimeni of
our development plang and so on. It
is to guard that, for the aecurity of
that development effort, that we re-
quire an adequate defence agaust
any aggressor who might attempt fo
attack us.

But this huge, far-flung empire
which the Defence Ministry has be-
come now over the last ten years. this
loose, amorphous, rambling huge
organisation—does it not require some
reappraisal? We are very fond of

talking about the ratio between the

teeth and the tail of the armed forces
and saying that the tail shauld be
reduced so that there is less tail and
more teeth. I would like to say that
it 15 high time that the defence plan-
ning also is given some more teeth
and less tail. Too much tail has deve-
loped in the body of our defence
planning. It 1s high time now that
we think as to how we can rationalise

and streamline this entire gamut of
defence planning.

1 wouid suggest
that there should be some sort of
authority—I hesitate 10 use the term
“Chief of Defence Staff” because it
may have all sorts of implications
and connotations—some organisation,
perhaps a Committee in the Defence
Ministry, with the Chairman of that
Committee being a part of the Cabi-
net Secretariat, or some sort of plan-
ning cell because, as everybody
knows, the three Chiefs of Staff are
far too much bogged down in routine
matters of administration, as they have
to be. 8o, after ten years, where ia
the agency now to have an overall
look at the problem? I say that the
Ministry by itself is such a loose body
now that it is not enough. 8o, some
planning cell, some defence policy
committee which «will be integrated
with the Cabinet Secretariat has be-
come absolutely necessary now for
a more balanced composition of our
defence forceg and more stress on
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sell-veliapcey op indigencus produgtion
and less stress on “sophistication”. 1
feel this growing craze for sophisti-
cation iz & danger about which we
have to be very careful. I am not
against sophistication in the jense of
keeping our” armed forces up to date.
But there is a craze for sophistica-
tion. Whenever any new-fangled
device is developed somewhere in the
west, there jg an itching among many
of the defence advisers and civiltans
in the Defence Ministry and others
to acquire those things for us im-
mediately. I think it is high time
that we had a proper look at these
things,

The teeth need not always be im-
ported artificial dentures. Your own
teeth also can be good enough if you
keep them clean and sharp. So, we
should see what the maximum extent
13 to which we can use our own
teeth and the question of imported
dentures should be gone into only
where 1t is absolutely essential.

Then there is the question of demo-
cratisation of the relations between the
officer cadre and other ranks. Are we
going to have a new look at it or not?
“There is the question of promotional
channels and promotional structure
‘within the armed forces, as also the
question of workers’ participation in
the management of the ordnance fac-
tories. Every year high tributes are
being paid by everybody in this House
to the performance of the ordnance
factory workers, but when it comes to
the question of associating them with
1be management of the factories, noth-
ing is being done. In the public sec-
tor concerns which are not depart-
mental undertakings the workers are
going to get bonus. An employee
working in the Modern Bakeries, a
Government of India undertaking
manufacturing bread, will be eligible
for bonus, but an employee working in
the Ishapur Rifle Factory, turning out
automatic rifles for our jawans in the
Yborders, is not entitled to bonus be-
cause he is a departmenmtal employee

of Shri Jagjivan Rem. Can there be
a bigger injustice? Who is going to
look into jt? Then there should be
greater control over project planning
and maximum utilisation of funds.
Otberwige Parkinson’s law will inevi-
tably operate in this huge mighty em-
pire known as Defence.

Apart from the revelations which
we get from time to time in the re-
portg of the Public Accounts Com-
muttee, which are full of them, people
like us are not in a position to know
anything concrete about the actual
progress of the various projects. The
Report may say that the total value
of production m the ordnance fac-
tories and other defence establishment
has gone up this year from so many
hundred crores to so many hundred
crores. That i1s a comforting piece of
information that we get, but it means
very little concretely unless it is re-
lated to the increasing costs ali the
time. The total value going up may not
reflect the actual quantitative increage.
It is this type of study which I want
to be made much more thoroughly in
depth now that we have passed
through three wars in the last ten
years.

I may put one or two Questions,
citing examples. We are told con-
stantly that the Avadi Tank Factory,
which is producing Vijayanta tanks,
is doing very well. I want this ques-
tion to be gone into in more depth.
How many regiments of Vijayanta
tanks per year ure we producing? I
want to know this: are we produc-
ing even one Regiment (44) of Vijay-
anta Tanks per year or not? It is no
use giving us the value or the figures.
We are also using imported tanks and
Armoured Personnel Carriers. What
is being done about the indigenous
production of spare parts and com-
ponents for imported tanks and Arm-
oured Personnel Carriers? I think
this is a question which will be crucial
in an emergency situation in the
future, But we know nothing about
it,
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My friend spoke just now about the
need of santi-arrcraft missiles and
radar equpment on the northern
border. I am one with um. But what
is the outlook? Are we gowng t‘o con-
centrate more and more on making the
production indigenous or, because the
United States has offered us 80 mil-
lion dollars worth of radar equipment
which they had promused earhier but
had not supplied and are now giving
suddenly after renewing aid to Pakis-
tan, are we gomg to rush in for it at
the cost of making our production in-
digenous, or what do we propose 1o

do?

I find in this Report a number of
new things about new-fangled project
managemeni{ methods and concepts,
computers etc., and fancy gadgets 1
want to warn that we should not
overdo 1t. Therc snould not be a craze
for sophistication Who will decide
the question as to what extent is it
necessary, how far we can do without
1t Our planning must take on a new
dimension with some new organisa-
{tion within 1t 1 beg to differ from
what my young fiiend sa:d just now
He gave an omnibus view of all types
of missiles I differ from him so far
as import of anti tank mssiles 1s con-
cerned. Each one costs Rs 25,000, 1
have no time to discuss whether this
type of antr tank missile is suitable
in our terrain and when we have used
it 1n Panjab. In Europe thousands of
tanks were employed on both sides in
the Second World War and sometimes
you cannot stop them without wusing
thege nussiles. But that is not the
position here. We know how many
tanks Pakistan has got. Pakistan pro-
bably knows how many tanks we have
got. Here, a tank can fight a tank.
So, I would say that 106 m.m. recoil-
less anti-tank guns mounted on a jeep
which we manufacture in our own
country and which Abdul Hamid used
in 1065 to destroy the Patton tanks
thoge 108 m.m, recoilless anti-tank
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guns, which have proved their worth
need not be repleced by gome hew
fangled expensive missile which has
to be brought from oulside.

About the plans in regard to the de.
velopment work to convert Marut, not
Marut:, into a supersonic plane, it
has been going on for years. We have
been told every year, by three De-
fence Ministers m succession, that this
development of the Orpheus 703 en-
gine for the HF-24 Plane is still going
on and still we have not been able to
reach supersonic capacity Giving the
benefit of doubt to the Defence Min-
istry that they will be able some time
to make the HF-24 really a supersomc
plane, then I ask you this question.
We are bulding the latest model of
HF-24, which will be really super-
somic, and the MIG 21-M and also de-
veloping the great for MK I! capacity
It is here in the Report on HAL If
we have three supersonic intercepter
craft, HF-24 MIG 21-M and the Gnat,
is it necessary for us to go on now
thinking about building or importing
or buying a very expensive new strike
awrcraft? I do not know It may be
necessary. But I want somebody to
look into this from all points of view

I would say, the technical men who
are 1in the Defence Production and in
Research and Development are ulti-
mately at the mercy of a motely crowd
of eivilian bureaucrats who are man-
ning this Ministry, The final powers
of decision are not with the technical
men. The final powers of decision are
with all the civilian bureaucrats who
have Yeen brought from various ser-
vices, sometimes on short tenures, and
they are occupying all the key positions
in the Ministry and the technical men
have to keep running back and forth
to them to get the final decision on
projects, revision of projects, modifi-
cation of projects and so on.

I think, ultimtely, the sophisticated
arms are not the answer, They did
not help Pakistag: inx the past 1t is the
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men behind the gun who will ulti-
mately count, Always we are toid
that we could not cope with the Chu-
nese because they have so many peo-
ple, & huge population, human wave
after human wave came and over-
whelmed us. If that is so, why can't
we in this country have one or two
million men as a reserve, trained in
the use of our good old automatic
rifles and machine-guns? We have got
the unemployment problem. That
will automatically take care of this
also. We too can have a huthan wave
standing behind the regular army
trained in the use of automatic rifles
and machine-guns.

There is no substitute ultimately for
well-trained men, and, I would say,
for well-trained and pofessionally
competent officers. Therefore, I also
share the concern of my hon. friend
who preceded me about the persistent
shortage of officers which has been re~
ferred to in this Report. No reasons
are given for it. They only say that
the authorised quotas of cadets for
admission to our Military Acadamies
are not being filled up now-a-days.
T want to know why. ‘'What is the
assessment of the Ministry? Is it be-
cause the emoluments and service con-
ditions compare increasingly unfav-
ourably with those who go in for busi-
ness and, therefore, it is failing to
attract youngmen? Is it that three
wars in 10 years with their consequen-
tial casualties have dampened the en-
thusiasm of our youngmen to go over
to the Army?

In this connection, I would also
note the dissatisfaction reported in the
press with regard to the Pay Commis-
sions’s recommendations. It is report-
ed that Army officers are very dis-
appointed at the fact that the Pay
Commission, whose secretariat was,
after all, dominated by the IAS people
and IAS thinking people, wants to
keep the pay structure of 34,000 De-
fence officers below that of 3000 IAS
officers. This is a very serlous state of
affalrs. I hope it will be looked into

before the Government finalises its
decision. What is wanted is an or-~
“ganised public campaign to attract the
right type of men and officers to the
Army.

In regard to promotions from the
ranks, something should be done.
Why not put a ceiling on tne salaries
of young executives in the private
sector and in business so that our
youngmen are not attracted only in
that direction?

Finally, I am sorry, 1 have to end
with a rather bitter note, the worst
commentary possible on the “Col.
Blimp” mentality which is still per-
sisting in at least a portion of the
higher echelons of our officer cadre
and is provided by the recent public
postures and antics of our one and
only Field Marshal. I do not know
.much about his professional capabi-
lities. I do not feel myself compe-
ient to speak about that. Obviously,
this award has been given to him be-
cause of recognition of his services
during the 1971 war. But I want to
know from the hon, Minister whether
he approves of this kind of public
statements I quote:—

“If I had opted for Pakistan, you
would have had a defeated India.”

“I gave Yahya a good chit once,
and sec what he did to me.”

“They can (that is you) offer
me a Governorship or Ambassador-
ship but T am snooty.”

Of course every man has the right of
freedom of speech. Is it in keeping
with this rank that you have bestow-
ed on him? Is it commensurate with
good taste? These are only the latest
statements which have come out. I
would like to refer to an extensive
inferview given by Tield Marshal
Maneckshaw to the Guardian of
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London on 8rd March 1973 It ap-
pears in a whole page He has said

‘“They say that I am not as Indian
as I should be I would not go
about m a damn bush shirt fo a
party "

This 1s lus 1dea of bemng an Indiant

‘Y would not go about without
-wearing socks or something »

arefy §v 7T 4 fwg

“Bangladesh 1s still determined to
hold the trials but Maneckshaw

thinks '

This 15 the Reporters comment

“ but Maneckshaw thinks that
much of the talk about trials is ‘so
much hot air Munb has to take a
certain stand because atroaties
were commutted against his people
A few may be tried but I think it
will all fizzle out ”

Is it permussible for the Field
“Marshal to go round the world talking
hke this to the Press?

He was asked, ‘Could the Indian
Army ever stage a coup”

and the reply 1s

“People say it 18 impossible but
there 1s no such thing as could not
I hate the word could not be done
The army can do what 1t hkes It
can keep secrets.”

“There were many discussions I
used to have with my commanders
and no politician knew about it ”

He wag usked this question:

“Could Maneckshaw get hig teeth
into a cavilion job that would help
to develop Indi1a?”

And the reply is:

“Well, they have got to change
their attitudes ”
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“I could mot be given a task and

then be restrained by some deputy

secretary or some financial bum ¥

You will excuse me, Mr Deputy-
Speaker, for quoting this expression
If I had used this expression, you
migh thave said that 1t was unparha-
mentary, but I am gquoting Field
Mershal Maneckshaw

“ But 1if there were no politi-
cal interference of any kind, I'd
take 1t on

The reporter’s comment was “The
Field Marshal can afford to wait
anyway "

Why?

“I married u rich woman, you see
This 15 a great asset which has
helped me considerably all my
hfe 1 have been able to say
bugger off to everybody ”

I am sorry These are his words

MR DEPUTY-SPEAKER If they
were yours, I would have ruled them
out as unparliamentary

SHR] INDRAJIT GUPTA In con-
clusion I want to say that this 1s @
serous matter, it 1s thoroughly anti-
Indian, 1n extremely bad taste and
shows hig insuffierable conceit. Pakis-
tan may have lost the war, but our
Field Marshal seems to bave lost his
head The recognition by the Gov-
ernment of his professional cepabili-
ties 15 no justification for hym to talk
wresponsibly in public. He did not
go to Sandhurst. He js a product of
IMA, Dehra Dun But he talks as
if, for generations, he has had the
blood of Sandhurst in him It shows
that over the years precioug little
has been done to democratize the
ideclogy and behaviour of some at
least of our top officers cadre

If he persists in talking like this,
it 15 better that we donate him to
Pakistan,
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ot e T ey 5 e
gt § MTER 7F Fpam @27 & IRy

SHRI INDRAJIT GQUPTA: Please
suggest it to them.

st gRo T ¥ (Frarmma )
e wgd, & avg wofaw W
w1y off ¥Y qurE A wngar
WX 97 #Y fenreq #r gAdT wEAT
TgAT g 1 AT A g ¥ awd # Ay
TEFT WA A awr ¥@ww
TR T P AT AT FA Y | O HH WA
TR WA ETaw 3, 5 shywa
¥ &gt ¥ 3w 34X oY wud dw A
qweAr F1 5 aftrea e femw ¥
eIl d o s
fesmarNgwraase § ag 17-18
FAT AT A T g fe gar
3w & N TN IO v feww
QFRIYETIT AL AT 9 @ g )
UFEAFFAFTHTEF a7 W 405
Farfer s 1 aore wrfsema & qar;
faar o g1 § 1 TAY AE Y WL &
fedm emIdrac & WY aga wanr afy
# 7§ g 1wt v T afiw
WX s qv fR g wiE g
w1 AT A wral ¥ €€ g
wey feard 2am wafd fe oy Wy &
fir gaTTr 3w gAwT FANT R U IT®
AT g R TR & v Ay
R e fewaTag iAW gaa
wg RE O TU@T T AT WL R

ATAANG REET LA T[eam ¥ aga
wsgr Wigw fear § 9 Fwrafwager
I § | FTCIER g vy § o ary
wtalier w7 g w1 7€ oo wd
g § 1\ uF WY srofrar wq Ay
fawrae & o oAl xadt @ aat
qard 7 wdify e ¥ i

frad & qgq & difer s gemaTaTE
¥ 3w 7EGRIT | wTgAN X IEA Ty FY
oy nf@adwiv 1stulx
gadr Wi gw T IR Y1 gEA O
=g ofsms ¥ WY &A@ )
Y dar Y o7 W' § | IO wanEr
A g3hw o 1w feer #7 aOS
farvFr F edde WA RE A A
qaaar g fo el R qa ¥ A
I AMT HT AT F9C FIE G FA
# wrea @ I § ¥ ? wAwr s
& wr§ =t sEea 5§ & 1 g foar g
o I F o9 g¥ are) § ) gl
gRTT UE WIEW § W g 91N Ag
Twaug gmr =ifgh fr o off gwrw
fedw awe grav § IaR faw Q@ A
Ao P F A A e g
¥ g w18 1= AW AT Ty
Y ag A wENET ¥ WwT § AN
AEww AW T A | 0 gwra &
R € A gH & ara ) FAT
wifgd wifs ge Wq Sawr AW
FAE )

oY TACAN qeAT T AT TR
¥ feaem o Ia1 w2 9fed

oft oo CARER TR : § vy
¥ oY Fiwd ok FWrg AT IuR
wifoar ft wire § (e W wdw §,
Farer ot wow § s e o
w1 A IRk w0w agr
o g gReEn &

&ug g g fo ot o dO7 @
figpar st <g1 § wo¥ garwr Qe wifgd
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%t ge e 3]

FEq T4 g & qarfew
% qgd wd wr¢ Ay wrgan g e ang
§ wrax q& At 7 fed o wed fafer
Ty o fefeed v & @y #
& q wAr Agw g AR afor
sl &, srren Wy €, WY smrar g 8,
T R v a1 gerT w16 gER
% M ITEoT T WATE 1 AGTIW
g TEAT IS F AT IO TNIA A
qE TEATGEATE A TTAT § FAT AT
IE "7IT AT E AR @3 TEAT qEAT
gar AT aw A @ Foluar A
P 71 7T IH R Igr @ @A
qEATR | THEY W AT qAENF W
oF o avg fafafegs ¥ 57
Fifkw st NG E A TCH BAL
R Ow N7 o7 o 2 §, IR A
fam & amw g% 3ok w1 g A ¥
wqrar 4T it & 91 oaR w AT IAR
fard o gran §, sqrer ST Y A A
FErw sy gt § 1 F wed & g g
TRAT § fr wa |t g ¥ Hor wrd
HFE A T AT gEaTE T | WIS
ey gt gafefedr & o gal
I A 79T T & T EWW Ay
LR LR OOl o f AUk ol
56 AT MR WY L 1 w7 3w N
wetg 1Y # Ot s 37 e gady
S T @ AT wF g FY FEvq v
39 a9 fhfafaas  geamw wwar 3
T3 97 O W 1w ara Hag
=g fr faad femd oifeed
& fafactr & v wa #7 fafafmrT o
gAY F v g fefafoaws g o
8 e ¥ g E Y wn X @ fenrag
X 16 v BT A F903 97 T Y
fat @ w7 ord | Fur aafrondr # 7 ag
fafafea-a = a1 a7 7 Jaccd
HT AT G § 7 o of i Y 47
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gmar g ? & g g w@ &
AT & wodlY wmr ¥ g T,
gra ey T § O o9 dhw &
fae® & e gomew & 0w ¥ o
e Tray &) N oy Awar g fw @
qowe AT R P zw e &
g st ¥ agr wgar g e ag s
& sray AT was fafaedy & S
1 qqT )

Wy A w-NS A w1 | gy
¥ 400 AT T & AT AW FT @I
g 1 T warar dar Ay § A fafafaa
%1 WY grearg € w1 @ & SEw ¥ 400
FOT WC F1e Hf9d | 5@ A% qEv
7€ EB AE FH W ACERT AE W
T

T gara ag  fe g g
fedu ¥ oY wAE B E —AQ gurd
wiiea ST ST, TEIR, fETar
F FT FT T Y, I A K o W
o dfcaFoma y R
Az q7 gaR ST & 150 7 200
qLEE %1 OTET g | AfeT gud avs
AHaqg—gard TEEw F Wewww ¥
w1 {1 @Y, WY Wi warRe
3T vt & an Al & et gwarer el
t 1 wfg o = wEifrea T
Tifga—gary  fafafergey I &
W FTILE, TTAE WY WA WY
oife? | G ¥ derae ¥ fAg wwr
T ¥, Afer fawelt oy gear W
A E wr A w) g A § W wgd
& T wgrd g ok & 1 wod wpd Ay
aph o wy W@ ?
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& o o1 & wgar g g—ay
fafoft gomer war @ §  dver av
fafafaa=y & ot fafadt gawer
wornd | % avg oft ¥ qar o wger g—
® oy ufsfrdz o § 1 om qer ¥
TR AL HT R TIT AT, WHA F
AT YT A TF IV F AT IFA 100
qTET FT TAHT FUATQT, 22 AT &
¥ 447rg A MATEL, A fQ 500
%o A fasdt off, a7 120 % & 150 %0
¥ see fawd oy Y | W W™ oF
A7 AHW &7 A7 ¢ qY gET e w ol
FTAFA & | g vouT grey fafafges o+
wAIAT F qq | WO T AW AT
T & ar § ofeom-fagfan & fAT oft
aaeE gvar 3, ®ifw gfea @ 7
W@ Yy TIET &, & Wy IR favw
7 TR 2, JTRT AHATT GGAT R, IAH
TR FY W FIAT 98 3, TS AG
B ¥ AW AR @R rAr Ay B
¥ E )

T fedw Wi fafedt & 9
shravhz g &, s Y WYed ghm-
T §, 9E T YT F AT ATIS-HTH-AE
B ot @ 1 AT fad & a@ W
21 0T w7 @7 WY 3, o W
31 %0 € T § W WOy 43 w0
g aver 2, fee oft ag ww & 1 wfag
gt a7 sqTeT W WA =wfew

fergram aga & wEEE) R T §,
Al & @ gra, Tty gra fn
Twe awr AT gfea ) ¥, fame
qrer wrew gfaure wfY g, @y Wi ad
wwer | qafag & wwgar  f mew aw
gy wgee & war g R Ser
e wvd & fag o ot W £ R
R E e T ohew & ogx
QER-AR WT gRateT red § )

SHRI C, T. DHANDAPANI (Dhare-
puram): Sir, let me, at the outset,
congratulate the entire defence forces
of the three wings who brought fame
and victory to home. The great
valour and adventurism of our Chiefs
of three wings and the patriotism,
sense of morale and high-spirit ghown
by our soldiers during the confronta-
tion with Pakistan, have all created
a record which has to be written by
red letters n the annals of war
strategy. All the more the wise
counsel and the ablest leadership of
Babuj)i who headed our soldiers was
also responsible for our victary. His
dynamism 1n thinking and tactfulness
in  execution have been appreciated
by all sections of the world. He has
capability of imagining all, of arrang-
ing all and of doing everythmng. I
fervently hope that his leadershup
would dehiver further goodness to his
staff and to the country as a whole,

Our Arwr Force pilots proved them-
selves superior by domng a tremen-
dous job which our country cannot
forget,

But at the same time we should not
forget their welfare also A pilot
the Indian Air Force 1s getting a
meagre amount as flying bounty.
There is a neglegible increase of
Rs. 25 in the Third Pay Commission
whereas a pilot in the Civil Aviation
is getting several hundreds of rupees
as salary und a good sum as flying
bounty. I do not demand that the
very same amount should be given to
the Air Force pilots but there must
be reasonableness in the matter of
giving flying bounty.

The Pay Commission has fixed
Rs 185/~ as the minimum wage for
peons, unskilled workers and other
employees starting their career at the
lowest rung of the ladder. Actually,
thys award is beneficial only to the
higher staff whereas an infantry sol-
dier ig getting Rs 175. Therefore,
@ special treatment should be given
to the personnel who saved our terri-
tory and honour. I read a news item
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in the papers that 2.7 lakh efvil em-
ployees attached to the Defence Deptt
have decided to go on strike if the
pay commission’s™ anomally is not
eliminated.

1 am sorry to say that this Govern-
ment 15 using them, the defence per-
sonnel, as a spare tyre in a car. Only
when one wheel of a cargets punc-

tured we think of spare tyre. Nor-~
maully, we forget about it. Simularly,

when war 1s on all glamour and 1m-~
portance is being given to the defence
personnel but when war 1s over
everything is forgotten. This sort of
attitude of the Government ceriuinly
will not help to uphold the mamal
courage of our soldiers. Service per-
sonnel who retired in December 1872
batch should also be included in the
new scale of pension from the time
the interim report was submitted.

As far as the ex-servicemen are
concerned it has been stated that
about €0,000 ex-servicemen are re-
leased every year hid out of these,
about 45,000 ex-servicemen need help
for resettlement in cvilian Lfe
About 3,500 disabled servicemen are
placed 1n the ex-servicemen’s lst
every year. I want to ask the gov-
ernmert to give a categorical reply
as to how many of these ex-service-
men and disabled men have so far
been provided with jobs ete? Have
the government got any infra-struc-
ture to see that all ex-servicemen &re
appomnted 1n jobs? As soon as they
left Army 1t became their personal
problem to _get jobs, Special provi-
sion should be made for the better-
ment of ex-servicemen. 1 know
many cases that even the office of the
Director General of Resettlement can-
not help them much in the matter.
Reservations foF ex-servicemen have
not been effectively implemented. I
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I will quote from the Report-—page
119;

“Though the reservations have
been available in Government
departments for some time, in the
absence of an organisation to check
on the actusl placements against
such reservations, the resulis have
not been very satisfactory. There
is a need to interoduce a suitable
method by which checks can be
exercised to ensure that the intend-
ed benefit does become available in
practice; this problem is under
study.” J

I do not know what they are going
to do about this.

Secondly, about war widows. So
many promises have been made by
the Government for war widows but
at the same time war widows are
thrown out. The promises given by
the government have not been ful-
filled. For example, I would like
fo reag out a news item under the
caption ‘Agony of a War widow’. It
reads thus:

“Following today's investitute
ceremony of Gallantry Awards at
Rashtrapati Bhavan, a 23-year-old
war widow approached the Prime
Minister to plead that the Govern-
ment had not lived up to its pro-
mise to the war widows. Mrs.
Kaur whose husband wag awarded
Shauryachakra posthumously for
his bravery on the Ferozepur sector
complained, although she had ap-
plied for the benefits promised to
war widows, so far she hag received
nothing. Her applicationg for a plot
of land, a gas station and a job for
her ifather, a retired serviceman,
have met with no sucecess. Although
she was one of the first to apply for
the gag sation, many others who
applied long after her have receiv-
ed such agencies.”,

Out of this news item, two things ave
clear. One iz that the war widows
have not been given any bensfiis.
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Secondly, even her father who is an
ex-serviceman has not been given
any job for a very long period. This
is the way in which Government are
handling the problem of war widows.

At the same time, we find that this
Government can organise some pri-
vate agencies to collect money or they
themselves are efficient enough to
collect .money from the big mono-
polists for their election purposes;
they collect money from the sugar
millowners, from the cement factory
owners and textile millowners....

MR. DEPUTY-SPEAKER: How is
that part of defence?

SHRI C. T. DHANDAPANI: I am
coming to the point. My point is that
they can collect money in a similar
way for the benefit of the war widows
and those who have suffered on
account of the war......

MR DEPUTY-SPEAKER: That is
political war and political defence.
But how does it form part of the
Defence Jemands?

SHRI C. T. DHANDAPANI The
Tamil Nadu State wag the first State
which contributed Rs. 6 crores to-
wards thz benefit fund. My point is
that there should be some social
security for these people. The
Defence Ministry should evolve social
security schemes for instance insur-
ing the lives of soldiers—for at least
10,000 personnel in a year—and the
premium should be borne by the Gov-
ernment themselves.

Regarding the Sainik Schools also,
I would submit that the contribution
by the Defence Ministry to these
schools is very meagre. At least 75
per cent of their total expenses must
be borne by the Defence Ministry so
that these schools can produce a better
quality of students than at present.
.Our country iz poor. Unemployment
and poverty is vast. The crisis in the
Indian economy is yet to be solved,
We are committed fo peace and

468 LS—10

friendly cooperation with other coun-
tries. At the same time, we are im-
porting aircraft and army equipment
Bnd other sophisticated equipment
from foreign countries. Of course, we
have to protect our territory against
external aggression. At the same
time, we must not forget that indus-
trial development should go along with
defence preparations.

Out of eight” public sector under-
takings under the Defence Ministry,
seven have made improvement and
declared dividend also. The paid-up
capital of these companies was
Rs. 85.79 crores. My suggestion is
that many more industries have to
be started by the Defence Ministry.
We must recognise the new correlation
between defence ang development.
In almost all countries which are now
developed, there has been good cor-
relation between defence preparations
and eronomic development. An im-
portant reason why defence and
development have to be complemen-
tary is that the basic industrial
sectors which support a rapid military
programme are those very sectors
which sustain a modern civil and in-
dustrial economy.

Defence and development are also
complementary because any armament
programme forces the utilisation of
idle and under utilised capacity
throughout the economy. This in-
creases production without corres-
ponding extra investment. Further,
the feeling of patriotism generated in
a defence programme tends to in-
crease managerial and Jlabour effi-
ciency throughout the economy and
the stock of technical know-how grows
very rapidly. Thus armament
accelerates capital formation and rate
of growth.

Moreover, the expansion of defence
forces with development of industrial
sector— diminishes unemployment
directly as well as indirectly. There-
fore, we must intensify our defence
production on a large scale.
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‘ therefore, Government should con-

14.57 hrs. sider appointing a high power com-

[Sumr S. A. KapEr i the Chair)
But what do we see? A provision
has been made 1n the budget for
1973-74 for the air force, Rs. 215.65
crores, for the purchase of new aircraft
and other stores from outside. I think
1t nvolves foreign exchange also. For
all these years, why could we not
start our own schemes to manufac-
ture these aircraft. however sophis-~
ticated they may be. We are import-
ing not only arcraft but also store

equipments. For stores and equip-
ments, we are spending Rs. 634.53
crores.

But still we are depending upon
foreign countries. Once we used to
get arms from the US and some other
countries. From the US alone, we
have got $ 168.3 million worth of arms
equipment. Now we are purchasing
from Russia also.

The amount allotted to the research
and development department is not
sufficient. I{ has been stated that in
1972-73 and 1973-74, it is only
Rs. 62.80 crores out of Rs. 2,808.96
crores. Even after the Chinese
attack, the amount allotted to this
was very much less—Rs. 5.2 crores.

The report hags mentioned about
some new schemes. I came across a
relevant mention about the question
of production. It says:

“The main difficulty with the
defence research and development
particularly where manufacture
of new equuipment is concerned is
that the procedural matters con-
Ssume an inordinate time for the
product to roll out of the assembly
line and to be issued to the user
unit. if this period goes to 7-8
years, as in the case of the L-70
anti-aireraft gun, it becomes out-
dated by the time the user wunits
put it into service”,

The Defence R & D has now heen in
existence for well over tem years

mittee to evaluate and assess the work
of defence R & D done so far and to
recommend how it could be stream-
lined and how the work of R &D in
the public and private sectors could
be co-ordinated with defence R & D,
because we are now sending Indian-
built aircraft abroad 1o get an
ostensibly impartial opinion on its per-
formance characteristics,

Development of ancillaries should
be given priority under the small-
scale sector. Government are com-
mitted to the development of small
scale indystry which removes ne
employment to some extent and pro-
vides self-employment to young
technical graduates and engineers and
educated unemployed. There is a
strong feeling in these circles that
they could get a much more substan-
tial share in defence supplies than
what they are getting hitherto.

A large percentage of production
of ancillaries is at present done by
some of the monopoly houses. This
should be given over completely to
the small scale industry.

Before I say something about the
problem, that 15 a State problem, I
want to say about this naval force.
Now, an overwhelming percentage of
Indian trade is being carried in ships
through the sea-lane of the Indian
ocean. An attack from the séa is
more dangerous to the freedom of
India than any threat from across
the land frontiers, and if India re-
mains weak on the sea, if it is not
organised to meet the threat, there
is a possibility of the naval powers
continuously exercising pressure to
gain their political objectives,

15 hrs.

As far as the navy is concerned,
India’s defence burden is at 3.5 per
cent of its GNP of which the navy
gets only 10 per cent. The coast and
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inland defence should be strengthen-
ed. We must keep open our sea lanes,
ang we must assist the developing
countries that look to India. There
must be a surveillance of foreign
warships on the ocean. These are the
important factors which we have to
consider seriously and do something,
At the same time., we have been
demanding a dockyard at Tuticorin so
that we can establish our forces there
at the southern end of our country.
So, the Government should consider
this aspect also. -

There is another thing. There is a
strong feeling that defence ‘was
neglected in the early years of plan-
ning. Without industrialisation there
can be no real defence. This vorrect
long-term view of defence ignored
the possible short term threat to
security, with the result that in less
than 25 years, five military aggres-
sions were committed against this
country. Each aggression was neces-
sanly followed Yy a sudden spurt in
defence expenditure thus upsetting the
entire planning process.

Mr, P. V. R. Rao—
MR. CHAIRMAN: Your time 1s up.

SHRI C. T. DHANDAPANI:
two minutes, Sir.

Just

MR. CHAIRMAN: One minute, as a
compromise,

SHRI C. T. DHANDAPANI: Mr.
P. V. R. Rao, the ex-Defence Secre-
lary, said that ‘“our exercise in
planning and implementation in the
sphere of defence had lacked urgency
and proper sense of priorities.”

Finally, before I conclude, I want
to submit a most important matter
which is alarming Tamil Nadu. And
that is the imposition of Hindi. Not
only this Government but the Mem-
bers coming from the Congress are
very happy that they are introduding

Hindi among the non-Hindi peopie.
But 1 want to warn them this is not
good. You may be happy over this,
but, the same time, we are going to
see the consequences in the very near
future. It has been stated that “in-
structions have been issued to all
offices under the Ministry of Defence
to permit the use of Hindi as an
optional medium for answering ques-
tion papers in all departmental ex-
amunations conducted for Class III
and IV posts”” Secondly, “Hindi
clarses have been organised in all
Units. Service officers are reguired
to pass a preliminary test in Hindi
The basic examnations for promotion
of Other Ranks are Army 3rd, 2nd
and 1st Class Certifications of Educa-
tion Examinations which are held in
Hindi” Ag far as Tamil is concerned,
you know 1l is a pure language. It
is not at all mixed up with any other
language. But other languages are
mixed with Sanskrit and they may
find 1t easy to learn Hindi. But as
far as Tamil Nadu is concerned, it is
difficult for them, andg the Central

Government is purposely imposing
Hindi on our people. The soldiers
comung from Tamil Nadu find it

diffcult, but at the same time, the
soldiers coming from the Hindi areas
do not find it difficult because it is
their mother-tongue, If you impose
Hindi purposely and want only...

AN HON, MEMBER: Deliberately—

SHRI C. T. DHANDAPANI:

. certainly we are not going to
work for the integration. On the con-
trary, it is going to be disintegration
In this couniry. Saying these words,
I conclude.

Wt gwe @ (Few) - awmfy
ey, wft 7% ey ot s &
g7 &, 9% qF afr w5 qw g
TewY ¥ g LT W@ W, AAE
afm av, /ey 97 W WR W A
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[sfr wwe 2a]

N qar  tear aar § F ag I faw
F1 OF fgerr & | 9w 7% faer § wf
R, A aw fegem { w7
it = g fevgra & fed@ av 1600
FAT w0 A ;T 3200 FAT TE
Wt & w7 F)

wa oz %) eve fegfe ¥ e
T T favg & Ty TTeET & g 200
fafsraw s s ov @9 feg @7
% & 1w g afafew @S &1 fEE
Fwr | favm WX T 375 FUT wqF
gin-fzq fedm or @4 frp w1 R
g @@ & fwa svafimm @
for o/ =% faeg & a7 T & aifr-
fewsr zd faoa Y g Swar @7
A AW FY, AT F gIT AGA wX
¥, 375 WiT &9 wlAvew & aw @3
g9 7 3 2 v 3z AT @9 et
oA o & sw ¥R fraw
wwrar, @ W gt fF fav we
s sl 97 gfreen & A 9T 09
400 W% FT AW UT G & | T FT
W 7 £ 5w @ ol T e
Y 77 & (5 400 ®9F ¥ 97 wredY
N fmEgm @
Y vt feeenly o some @
wwar & 7

STE 9T f o9 AT qger  Sfereer
9T 800 ¥k TG @€ w@T 9T,
afe oo ez T @Y W 3~ 1600
TRETE Y wRd R/ A
FEAT FAAT YT AT AW TG, D
97 arg a7 A @ s o Sfew
afiwr 7z § fv gt Afew faf o
T U ¥ Ew owwmy  fr g
W& Sy vt &1 3w &
& ga W1 agerges @ A q¥aT )
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gAerr oYy o Fead W wgr AT &

“The world on an average spends
Rs. 750 8 year to teach & child how
to read and, a lLitle later in life,
Rs. 58,500 a year to teach hxm how
to shoot.”

f‘ﬂwammfmﬁwﬁzﬂ?ﬁﬁm
¥ o fegfrr & wwr T Fuifer
Srifraray, ® §—3 g wuAr
frrdy T RE ) 9 g &Y
gfrar & A Aol faemer SR syET
oRE AW HTAT IS | AT AF B
axfeg ar ¥TSF AT A W1F, a4 @ fawr

. FT gETE Y g AwaT ¥

@ wAQET 9 s Wi §
gt e v T A A R
BT T A argfefer  &fafadior,

%
3 4
E
%
|
ey
3
3

r?‘avr%:r w’rmmww
#mma’ragaitmrﬁw famr
L] 'rﬁ'q'a'tﬁ?ﬂﬁ‘ﬂ?aﬁagtmﬂ
A A AE g, Ffaw Huw am 9
mﬁwmatﬁaﬂ?ﬁﬁmmtm
g oawdy 7

% a7 4 oz W g was
Fadgs A AR E 1 7 ¥ §S
qwA & fwT g ¥ qmEeR 3w W
w1 Yfiéraga i =fgm 1 gw T FT AT
A T UF AT W T ATH o § Wy
smaaarar, wfe g A & W}
AT TAAFTAN M1 gvew
fro ga ama w1 gafor @ afge 1 &
T ¥ grer q3-fad FUENT ¥ 18w
Wl weple & suwly § 1 W
wegfa g e, Wi, W, @,
FEUT, FIWGINN, GEATHAT, WA
waqr s frein wt @Xm 3
LAl
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TTT e § fir gw nwew famw W
# fergrar ¥ fordt iy v v g K fame
& forx v wr gy

ety sfe war wely & faary
& § ok g § 1 T A
W q5% w1 A qw e &) o A
T % aifgm @ gAY T &
ST g | 9 & 9w gAar g ar &
WIEAT { | AT § | THAT WA
AT *7 LA AN, 0 AT G
T AW AEAWI A owew fewm
FT@ET Y | §W 99 ¥ 06 WOW =y
$ 5 *1¢ Ot oifereft o =1 s
w1§ Ay Ao fawmn s e e
i e #7 q9 9 AT AT AT A
o aaaqr w70 o

OF WAAl wEw AT mrHf
wr femdr frar wma

Wt awT dy I A1 FERT ey

Fdr

wirg i a8 wear @ fr aw aw
Tava & < aamw O A9 s Uw
Y o, & ox syt 7 g€ Sy, &9
uw W 7§ aw, d67 0% wE A
2T I a9 q% Wil FE € Awar
oW a8 v @ € v g foda v et
R W o1 R § wfr @ wew ¥
w1 fF wfa @ a1 a9 ol ff sy
w ¥ g g ifen, ag g wEW
R & fF o g W @ )
w3 & oY vmx IEF mfr fased o
fen  wem-wee ¥ 3 & wex Wi
Nt af win § acd o g &
wae, wegd & o s & wew, frer
o g W & e Y wifw § .
(vawwm) .. ..

wefy  wgem, g & wfar
¥ " g feae & F & o1 qww
Hrit & fod o ady gETe ¥ A g
o & frd go 9 3w
@7 ¥ o gw #Y mw AelE fafre
TF QYT HATTH HTAN FIAT QT |
I WY g 9wy b wT TE
A wEefr, fofedt o aed
9 o A Ak 30 oY 7% aH §
a1 e vy Y fafdt o - A afen
1 i a7 ard ot wfy v warm @
TR FT Ux Hay § iy & °F w2
RELE ( (wrear)

aavafy wgem - qAT T
T % e F g am g

W w37 feger fawm
UF WU AT H 95 &7 qH g wh
fogrm #1 ot ow & 3w i &
A oW )y fegmm T ¥
wR gfifaofer & AFar # A1 gATEde
aww A oY wad w7 gHA # gamdw

A FY oY TR T AFAT X
United Nations 1s United Nations of
nations like India and other nations,

e fafet A & vt @Y ow
B d T ¥ Gor w7 wwAT g forw Ay
" wfr T we A w1 9w T
2 e g X Swreer e wfaw g
Y afew X 0% SR @ seRvEe
W wfew @ s Y
T wifere o aee & amk fergerrey
F ey e Frfaefdy A = yoew
el Ay Ay ( wwaw)
& frw @ & e ¥ w7
o e d e N w7 e 2
AT G FAT § W W 2T A
v sifew DT F ge A
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¥ wr ey w1§ AT wava € aw fawe
wAT srRaT & foae 2w g 99§ fav
g9, wge s A aefrer fraw
# ¥ wv o1 AFAT & W7 I q WA
W SaTer waAr A wifew & fF gt
fetm T @w FH 21T ¥ AT A WY
2 aFd & ) 79 47 3 e A @
TR W AMT AT G AT qE AT
fis ager AR W FATATAT TN G € TRV
FHE AT TY A AING W F
Ty Hag It e NI E ATEE
AR B AT AW 9, g8 T8 T
AR, TAATE A F2NT 1 TH W F AT
gafewnndt A gm agm fF @ &
T o1 7 @ 1 ¥ T 5§55 oft 7
aF I gPe Fa§ fr anaw A
97 WA g AT IEHIAT AT
1% =7 FT ¥ 79 femwr & v wiv 3w
FFCM AN 13 Y fuw W 3w
Y 1 7T e 9 e TaeHe L |
& g o F7a gn e ¥ e w5
qFT FIAT STGAT § | I GHRT A7 &Y
Jow Y 21 9 A% &% fw oE A T
T it for forwa o7 Y o figeen femgert
&, favg # w9 qgw vfan W &
AT FY, B WERTH A H qWTAA
wERg F oA g froage @
wfA ¥ Amx g T 1 gwla

SHRI SURENDRA MOHANTY
(Kendrapara) Mr. Chairman, Sir,
during the discussion on the Demands
for Grants of the Defence Ministry
s0 many high falutin praises have
been showered on the achievements
of the Indian army in Bangladesh
that I do not wish to add my quota
to 1t lest 1t would be considered
superuous. But the entire credit for
it hag been exclusively clammed by
Field Marshal Manekshaw i such a
sweeping manner that all the contri-
butions of the people, the Indian Army
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and the Government of India have
been completely overlooked. Field
Marshal Manekshaw is on record to
have said that had he opted for Pakig-
tan the result of the Indo-Pakistan
war would have been otherwise

AN HON MEMBER. That was a

joke

SHRI SURENDRA MOHANTY No
self-respecting Field Marshal of a
country should indulge mn such kind
of <Uly jokes A report says

“A high Defence source laughed
away the Field Marshal’s remark
about India's lhikely defeat in the
event of Sam Manekshaw’s com-
manding the Pakistam Army and
said the report itself made it clear
the Field-Marshal was talking m a
lighter vein”

Whether he was speaking in a highter
vein, whether 1n levity or in
seriousness, my submission 15 that n.
relf-respecting Field Marshal of a
countrv should indulge m such kind
of levity I wish the Mimster here
to record his displeasure at such kind
of statements We cannot afford to
have such kind of Field Marshals
who, mm a kind of narasstic indulgence
carry these jokeqs too far

There 1s another matter I wish to
mnvite the attention of the House to
before I come to offer my remarks on
the budget proper, and 1t 1s thus. Of
late, 1t secems, our defence organi-
sation has become so lax that ow
operational plans even during the
war are being known much an
advance of the date of the action In
this context, I would invite the
attention of the hon. Minister to a
talk which the ex-Defence Secretary,
Shr; Rao, delivered on “India’s
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defence policy organisstion since
Independence” where he is reported
to have said:

“As you know, in Delhi, more
secrets have, or at least had, a habit
of leaking out at the top.” Mr.
Rao went on to say that the plan
had travelled. To his utter surprise
he received a phone call on behalt
of the President enquiring whether
our troops had gone into action on
the Amritsar front according to the
‘top secret’ plan.

This is how top secret plans are leak-
ing from the defence organisation. Ii
pains one to consider how our de-
fence organisation has come to this
offee club status where top secret
operational plans are being released
to the press and the politicians, in
that context I would like the hon.
Minister o throw some lLight, whethex
ithe Government accepts what thewr
ex-Defence Secretary has said or they
disown it,

Coming to the Report, it suffers
from a defect paucity of facts relat-
ing to the arms of our defence 1n the
name of secrecy. This kind of sec-
recy inhibts Parliament from getting
a correct view of our Defence estab-
lishment or a realistic appraisal of
our Defence Plan. For instance it is
known that Pakistan is now acquir-
ing the British Chieftain tank which
1s the best tank comparable with the
American M. 60. Pakistan is ac-
quiring this tank through Iran. 'The
other day the Minister of Defence
Production Shri Shukla had announc-
ed in this House that a new tank
was m the offing. I searched in vain
through the report to find a glimpse
of this but I do not find any mention
sbout it. If I look through this re.
port to know if we have got encugh
anti-tank mines this report does not
provide any answer. My submisgion
ig that unless Parliament knows the
real extent of our Defence prepared-
ness, our inadequacies, how are we
going to have a Defence Plan and

how are we going to contribute in
any way towards the formulation of
such a Defence Plan? Therefore, my
submission is that our report hence-
forth should not suffer from such kind
of inadequacy in the name of society.
The whole Press is full of stories
relating to the Defence Establishment
and mulitary hardwares. The minu-
test details relating to our Defence
forces are being published in so many
Journals. These throw much light on
this topic but not the Report which
15 being presented to Parliament.

Having said this, it should be said
to the credit of the Government, we
as a peace-loving nation, pledged 1o
usher 1n democratic socialism, spend
the least of our G.N.P, on Defence
The Report mentions that India's ex-
penditure on Defence in 1970 was
computed at 3.4 per cent. In 1972-73
also we had maintained almost the
same proporation. For a comparative
analysis, I am quoting the following
figures of Defence expenditure by
other Asian countries. It will be seen
that India is spending the least.

China’s budget is mnever known
But according to the observers of
Chinese Military Affairs, China is
spending 10 per cent of G.N P. on its
Defence forces. Indonesia having no
defence commitments of as extensive
nature as that of India is spending
43 per cent of G.N.P. on its Defence
forces. Pakistan is spending 42 per
cent, Japan is spending 9.50 per cent
whereas we are hardly spending w
per cent of our GNP, on our De~
fence establishments

‘While this is a correct policy, and
valuable resources ought not to be
spent on unproductive hardwares and
a ceiling should be fixed on ou: De-
fenre expenditure, it should he our
endeavour within our limited resour-
ces to increase the tail to teeth ratio
of our Defence organisation. But
when we look at the Report, what do
we find? The narrations are com-
pletely opposed to the arientation.
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Here we find on page 11 o¢f the Re.
port:

“The greater part of the outlay
on Defence is taken up by such
fixed commitments as pay, allowan-
ces, accommodation, transport and
maintenance, The on going pro-
grammes also absorb a substantial
amount. Only a small proportion
of the budget is, therefore, avail-
able for new programmes and pro-
Jects.”

This 1s exactly my demand. While I
quite appreciate that we must fix a
celling on our defence expenditure
and should spend as less of our GNP
as possible on military hardware, we
must see that 1t 1s put to real use gnd
our tail to teeth ratio i1s increased.
But on the other hand, we fing that
most of its expenditure goes for fatten-
ing the tail without sharpenung the
teeth. But in the wake of thc post-
Bangladesh developments, with the
increasing aggressive posture of Pakis-
tan encouraged by military aids from
China, from USA, from Iran and may
be from USSR, we must have a fresh
look at the situation.

The Chier of Army Staff, Gen. G, S.
Bewoor is on record to have szid in
an interview to Lok Raj in February,
1973:

“Despite the fact that the Indian
Army is regarded strong, it did need
weapons and improvement in train-
inz.u

Now, I ask in all humility, with this
kind of achievement, fow are you
going to improve training and how
are you going to improve ordnance
factories to produce new weapons?

In the wake of recent alarming
reports on the rapid multi-dimensiona}
increase in the naval strength of
some of our neighbouring countries,
the need for a versatile and powerful
naval force becomes urgent and un-
avoidable. How are you going to
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get it? Barring a few recent acquisi.
tions, most of our Navy’s ships have
already served enough time and have
already done enough service to join
the mothball fleet. Our VIKRANT,
the pride of our Navy is 12 vears old,
Her weaponry have become obhsoles-
cent, if not obsolete. DELHI is 42
yvears old—old enough to find a place
in a naval museum. Even '‘MYSORE
18 16 vears old We need destroyers
and anti-aircraft frigates and anti.
submarine frigates which have become
antiquated.

Even our Air Force needs moderni-
sation, According to military ob-
servers:

“If the Pakistan Air Force conti-
nues modernising at its current pace,
while we confine our response to
a few score replacement aircraft, by
1975, the P A.F. will nearly surpass
the I A.F. in capability.”

Technological progress being whal 1t
15, conventional weapons are griting
out of date every day and it is possi.
ble we are tound wanting in certam
weapons and equipments in relation
to our adversary, In that context, a
thorough study of our weaponry nis-
a-vis Pakistan Army based on the ex-
periences of 1971 war must be under-

taken

1 am reminded. on the eve of retire-
ment of Field Marshal Manekshaw,
the Chief of Army Staff had said io
his own words that “some of the fat
of the Army should be shedded.” I
do not know what he meant by shed-
ding of the fat. Perhaps, he refer-
red to the reorganisation of Indian
Army in the context that the tail to
teeth ratio bears no relation.

Therefore, while it will be a patriotic
duty %to support these Demands, 1
would only beg of the hon. svhuster
not to be complacent and not to rest
on his oars of achievements in Bangla-
desh but to really modernise Indian
Army so that it emerges as a foree
not only for meeting aggression but
also for ensuring peace.
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g ¥T B WAGA AT G | OWTSH |

FE wrETEar ¥ A7 wee § R
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TRt T g AR AT | IR
fg gaTR 9w AT Y ATEREwAT Ay
& v arg & AT A EAIT FH AT
& wg of age e Aver & Pk fa
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QAT FTAAT T AT AT IH QI
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SHRI C, M, STEPKEN (Muvat-
tupuzha): Mr, Chairman, Sir, I rise
to speak on the Demands for Grants
relating to the Ministry of Defence.

Sir, it is not possible for anybody
to approach this subject with a sense
of levity or in a sense of light-hearted-
ness, or in a spirit of ‘political gword-
crossing’,

Recalling avhat had happened in the
vital lhife-and-death confrontation of
1971, one 1s certainly mnevitably over-
whelmed with a feeling of heavy
indebtedness for the great contribu-
tions that the Ministry of Defence and
the Armed Personnel have made to-
wards the preservation of the various
democratic systems and the freedom
of our country. Therefore, unlike
when d;scussmg the demands of gther
Ministries, I for one, am not inclined
to refer to the performance of any
particular personnel in the military
cadre any matter relating to promo-
tion or individual grievances, or to
cast any aspersion on anybody which
may hurt the gentiments of anybody.

Now, Sir, I am not going into the
technical aspects of the Defence
strategy. 1 think, these are matters
in regard to which many of us are
not certainly adepts, if I may say so;
at any rate, I am not s0. The techni-
cal aspects of the armoury to be used,
the ammunition to be used, the equip-
ments to be acquired ete. are all
matters which can profitably be left
to the experts to consi¥er and to
decide.

It is the overall view of the way
the delence establishment and the
defence endeavour are developing—
that 1 am intersted in tHKe political
assessment of the whole thing. When
I come Yo that the first question that
arises is whether there is a need for
a8 massive defence effort. On this
point 1 respecttully differ from the
approack I found in the speeches of
the spokismen of CPM and CPL. The
spokesmuit of the CPM went to the
~extent o} gaying there is no danger of
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attack on this country and, therefore,
there need be no concerted effort for
defence strengthening. My friend,
Mr. Indrajit Gupta, though he did not
spell out m these terms, put forth a
question: Why should we concentrate
on this so much and whether or not
things which happened in the course
oi last year have altered the picture
s0 much so that we should change our
defence strategy, and mentioned, parti~
cularly, the Indo-Soviet Treaty. He
said things have considerably chang~
ed and, as such, we can take an arm-
chair attitude,

I would like to say that I entirely
differ from that approach—an approach
whereby you consign the interests of
defence to any other country, how-
ever, friendly it may be and to iake
an attitude in the fortuitous circum-
stances of the other being properly
behaving and ‘we, therefore, nced not
be very much prepared. It is a high-
ly suicidal attitude which we cannot
afford to take.

During the days of friendship with
China when we were saying ‘Hindi-
Chini Bhai Bhai’ nobody expected that
there would be an enslaught from the
Chinese side. In the first chapter it
has been spelt out in detail as to how
the contours of the international
sphere are such as should put us on
the alert. We find Pakistan is arming
and more divisiong are being equipp-
ed, Bangladesh, of course, is a friend-
1y nation at the time, but that does
not mean *we should not be prepared.
China in spite of our persuasion is
arming itself considerably and is not
giving any intention of going to be
friendly with us. The politics of
Indian ocean and the rivalry between
the nations is not something 'which is
likely to put us on the case. There-
fore, taking everything into considera-
tion it is absolutely necessary for this
country, which in the course of the
last 25 years had to pass through five
wars, to be on the alert and to pay
any price for that in order that a
national humiliation may not be in-
flicted on us, It ig from that side that
1 am approaching this qriestion. When
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anybody gives a counsel’ of Mie coun-
iry being able to réemain unaware, as
the CPM spokesman did, my humble
submission is that it is a counsel of
defeatism and danger to the nation.
The philosophy which says that a so-
cialist country cannot attack and,
therefore, even 1f it 1s an attack it
will nol be ap attack because it ig a
socialist country, this is a philosophy
which we have to throw down to the
limb of contempt

Approach;ng this question like this
the Demand of Rs, 1,700 croreg on the
Defence side 1s something which no-
body will grudge to vote for, and
votmg for this Demand 1s to comph-
ment the Mumstry for the way the
affairs of Defence have been pursued.
This 15 something new which 1s per-
ceptible in the approach

If one would go through the report
of the Minmistry, one would find that
there 15 1n the firsit place an integrat-
ed approach, with external policy on
the one side, defence preparedness and
defence strategy on the other and in-
ternal industrial development on the
third side, all the three aspects get-
ting integrated and being viewed as
part of the same pattern. This is an
mtegraled approach, and again for the
first time, we find a planned approach
to the whole thing and a projected
plan for the future and preparation
within the resource, available, I do
not want to say anything more than
that on this.

One important aspect on which I
would particularly comment is the
effort that is being made for indigeni-
sation of our services and for making
our services and the ordnance side of
it self-suffcient. Here, I must parti-
cularly compliment the Ministry. One
cannot but read with a certain mea-
sure of thrill when the report says
that 1971-72 and 1972-73 have placed
the record in the matter of ordinance
production, with about 1,15000 work-
ers and with a production to the tune
of about Rs, 177 croreg worth of me-
terial. The report also points out that
certain factories have accounted for

their full capability and have even
excceded that in some cases. During
1971-72 the production has gome up to
the extent of about 15 per cent and
then during the next year it has gone
up by 200 per cent. This is a matter
on which we have got to mive every
credit to the Ministry and the Ad-
munistration which has accomplished
this, along with this, we have algo to
give (omplete credit and acclamation
to the workers who carried out this

magnificent job in the defence of this
country

Therefore, we are proceeding to the
stage ot self-sufficiency in this matter.
A variety of materials 1s bemng pro-
duced here, and ah effort is being
made to rely less and less on foreign
supplhies and more and more on our
own endeavour and on our own
research capability.

On the research side, we find ex-
pansion being effectuated, and innova-
tions being attempted. An attempt 1s
beuig made to equip every factory
with research capabilities and com-
plete cohesion and coordination s
being attempted. This line must be
proceeded with further with complete
augmentation and vigour, That isg the
submission that I have got to make.

/

Again, the coordination that 'we
found 1 the war between the three
wings of the Defence Forces, namely
the Army, Navy and Air Force gave
us certain lessons, and certainly one
cannot 1gnore the importance of de-
veloping the naval wing of our defence
apparatus and also the aerial wing.
It is gratifying to note thai every
effort is bemng made to strengthen
them also. ‘

There are one or two more points to
which I would like to draw the atfen-
tion of the House. One hag already
been dealt with in detail here, and that
is about Mr, Manekshaw, I do not
want to refer to him in person, but
there ig a principle which is coming up.
This ig not the first time when such a
thing hag happened. Military person~
nel retire and the mement they retire,
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they start behaving as if they are free
from any inhibilion and they can
revesal the secrets or things which they
came in contact with when they were
in service. I would like to ask ‘whether
this is permissible or not. That is the
question that we have got to deal with.

SHR] SHYAMNANDAN MISHRA
(Begusara1): But what secrets has he
revealed?

SHRI C. M. STEPHEN: The ques-
tion 1s whether Government would
have permitted Mr. Manekshaw to
make the sort of statement which he
had made if he were in service.
Secondly, 1f he would not have been
permutted to make that statement, and
1t was not permissible for him to make
that kind of statement when in service,
then merely because he hag retired
from service, 1s it permissible for him
1o make it? This is the question {hat
we have got fo deal with. We have
got experience of other military officers
1n the past also coming out with books
or coming out with revelations about
things which they had come in contact
with when they were in service. Even
atter retirement, a military person 1s
known by the title he holds, whether
1t be Captain, Brigadier, Lt. Col, and
so on, and, therefore, it is a matter of
propriety for the military personnel
themselves and it is a matter of self-
discipline for themselves rather than a
matter of some: discipline to be in-
flicted by the civil authority. If it
develops to an extent when the civil
authority will have to impose its disci-
plinary check, that restraint will have
to be exercised. Sufficient has been
read from the statement of Manek-
shaw. A plea was made that it was
done 1n levity, in a light-hearted vein.
Light-heartedness iz something which
may be accepted from somebody. but
not from the Field Marshal of India.
And this too to a foreign journal, I
have absolute objection to the ‘way he
dealt with it.

Therefore. we have got to approach
Hhis on a question of principle. I am
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only placing it before the Ministry to
be dealt with as a matter of principle.
The matter of promotion, how promo-
tion wag barred by somebody being
put above him-——these are the things
he has said after he retired.

I want only 10 say one thing that
when. Manekshaw retirefl, he retired
with the goodwill, blessings and ac-
clamation of the people of India. But
he has torn to pieces and tatters those
sentiments of admiration, acclamation
and appreciation of the people of India
by this cheap statement he made to a
foreign journal. This is not a joke.
This long statement running into pages
cannot be a joke.

SHRI SHYAMNANDAN MISHRA:
Do you want them to hve of an ab-
normal life full of tension even after
retirement?

SHRI C. M. STEPHEN: It i< not a
question of an abnormal life; 1t is a
question of dixcipline.

Every year. 60,000 people are dis-
charged or retired from the services.
What is to happen to them” Some
resettlement is Yeing atlempted and all
that. But I would submit that their
services have got to be utilised to the
maximum. Retirement of 60,000 every
year means you are recruiting in their
place an equal number. Therefore,
those posts which might have been
available to the civilians who may be
aspiring for jobs must be rhade avail-
able to them. Tg bring about a situa-
tion when they serve for 10 and 15
years and in the thirties of their lives
get discharged and have to fend for
themselves in the streets without the
prospect of being absorbed is a cruelly
against we have to evolve some mea-
sure, Their rehabilitation and in-
volvement in tke national effort is a
question to which we have to address
ourselves.

Quite a lot of effort has been made
to popularise the services and to po-
pularise the image of the military
before the country through public rela-
tions efforts and exhibitiong being
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Arranged, To make the serviceg dearer
‘to the people and the people dearer to
‘them is a very vital thing in a demo-
cratic seteup. It is also abgolutely
essential to make the people defence-
conscious. For that I woulg suggest
that there be more exhibitions through-
out the country displaying the ad-
vances we have made so that the peo-
ple may become conscioug of it. An
attempt was made in Asia 1972 which
was a tremendous success. We saw
how people were gathering m large
numbers to witness it. It must be
done on an all-India basis,

Lastly, about the territorial army.
The civil forces must be made the
maximum use of. Let it be so phased
that when an emergency arises, it is
not only the men in arms on whom the
nation can count but the millions of
People who have had a training at
some time or other who could be sum-
moned to defend the nation It is on
these lines that the Terntorial Army
should be developed in the factories,
fields ang villages in a large measure.
sa that we could count on these mil-
lions having a primary and elemen-
tary training to be at the service of
the nation in times of need.

With these words, I again place on
record my appreciation of the services
rendered by the serviceg and the clever
husbanding that wag done by the
Ministry headed by Babuj:, and wish
them to go ahead with it.

16 trs,

SHRI PRAVINSINH SOLANKI
(Anand); Mr, Chairman, Sir, this year
the defence budget has {ouched
Rs, 1,700 crores. Once upon a time it
wag Rs. 200 crores. It has never been
objected fo by Parliament. In fact,
whenever the Defence Ministry de-
manded a higher amount, it has been
sanctioned by the ruling party as well
as fully supported by the Opposition
also, because we all feel that it is &
primary need for defence, and what-
ever amount they have demanded we
have given it to them. But I feel that
"Rs, 1,700 crores is a lot of money. And

if we streamline our defence depart-
ment, we can easily save Rs, 150
crores to Rs. 200 crores. Some of the
experis are also of this view, and 1
think they have expressed their opinion
at various meetings that a saving of
Rs. 150 to Rs. 200 crores can be made.

Today’s speeches were of different
kind. Some Members said that there
is a world community and we would
nol even require ap army. As for
myself, as a proud Indian, I would
like to have a very, very strong army
for our nation.

AN HON MEMBER: Shame.

SHRI PRAVINSINH SOLANKI: It
is not a shame in having a powerful
army which will safeguard our country
and the country's interests. In faci. in
this modern power politics, there are
five great powers—the USA, the USSR,
China, Western Europe and Japan,
Japan is an economic giant. But we
1n India are feeling the isolation. This
1solation, the USSR is also facing. We
are not a major power as far as mili-
tary 1s concerned. Economically also
we have our own problems.

I would notl mind if our name |is
added 1n the list of five. Why should
we not he one of the big five? We
should try for that position. Recently
somebody mentioned about the USSR
and India treaty. I have nothing
against that treaty. Actually, it was
a necessary thing, because the western
powers were, out with their silly polis
cies. were avoiding us, and they were
trying o take advaniage of our posi-
tion. All the time they went on help-
ing Pakistan, and in that condition,
this trealy was a welcome thing. But
as Mr, Stephen said, the more we
become dependent upon ourselves the
better it is. The time will come when
self-reliance in the matter of defence
will be a necessity, because we do not
know how the world current changes.
Today, one may he our friend, but
fomorrow one may be our enemy. So,
it is better to be dependent on our
own resources which we have already,
and we should try a little harder; we
will then, I think, become self-reliant
in the fleld of defence,
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One thing more I want to say and .\
that is about the co-ordination between
the Defence Ministry and Ministry of
External Affairs. After all, defence is
corelated with the Ministry of External
Affairs and foreign policy. If there is
co-ordination. I would like to know
from the hon. Defence Minister whe-
ther he is satisfied with the present
co-ordination or he would perhaps like
to have a little more co-ordination in
this.

Another point that I want to raise
here 15, we would like to know some
thing about defence production. Re-
cently, at one function, our Minigtex
of Defence Production announced that
we are going to manufacture the MBT
tonk. that 1s, the main battle field tank,
and that it might come up during 1980
It will be a powerful tank and a very,
very useful tank. But besides this,
we know very little mbout what other
products we are making,

Some people raised doubts that we
should not disclose military secrsts,
But, I assure you that other people and
other countries of the world know
much more about ourselves than what
we know. We read many journals
about TUS.A, USSR's military
strength. China'g .report is published
and there is nothing secret there. 1
personally do not think this is a matter
of top secret. We need not go to the
babu’s chamber to find out what is our
defence potential—{op not secret but
bottom secret. We are having a pers-
Peclive plan for 1980. There would be
no harm if you put it in the mnext
report. You publish what are the
things which we are going to make; let
us realise that. After all, out of that
realisation, we will be able to help you
in giving you more amounts for you
It you so require.

I was very happy to learn that in the
field of electronics, we are reaily mak-
ing good progress. There was a report
earlier which says that right from the
current level of Rs. 185 crores we have
to go upto Rs. 1.055 crores. If this is
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the prugress and if we can maintain
this, I should say that we should
achieve this target. Electronic is a
very vital factor in our defence. We
have to be careful about Iran which is
becoming a military force. From our
past experience we know that when- °
ever Pakistan requires arms, if they
do not get them directly from America,
they gei them from other sources—
from Iran and other Muslim countries.
They have helped Pakistan. It is like-
ly that again if Pakistan needs any
help, it will get it from Iran. To-day,
in the present negotiations, Pakistan ia
gowng as a proxy to Iran. This may be
a mutual understanding and their
future policy.

Another thing that I would like to
point out is this. Recently, the ap-
pointment of the Air Chief took place.
And Shri O. P. Mehra become the Air
Marshal, If you remember, in this
House, the previous Defence Minister,
Shni Krishna Menon, promoted Gen.
Kaul out-of-turn. There was an up-
rear in the Lok Sabha for this out-of-
turn appointment. General Thimmayya
had to resign. And Shri Menon was
taken to task. Similarly another out-
of-turn appointment was made in the
case of Shri O. P. Mehra. I would
like 1o ask whether he had over taken
over the charge of Air Command. As
far as my knowledge goes, he was
brought from the H.A.L. charimanship
to the Air Marshal while the ctthez
people who are in the seniority list—
Air Marshal Shivdev Singh and Air
Marshal M. Engineer, had taken activ_e
part in the last war. In fact Air
Marshal Engineer was in charge ot the
western and eastern air commands
during the last war. With such a ser-
vice record and with such an abflity,
he has been bypasgsed and Shri O. P.
Mehra has been promoted. Possibly,
the decision 'was not entirely that of
the Defence Minister. It was brought
to the Prime Minister's Secrefariat.
Whatever it may be, thiz was an out-
of-turn appointment and there are lois
of stories about this. Parilament
should take serious note of this. I
wish this should we clarified at the
earliest.
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Another thing that 1 want to say m
this House is that a few weeks back
the Gurgasop Arm problem was raised.
A private individual has been given
a land there. Considering the fact
that the factory is very close to the
air nstallation, it creates security
risks and many people misunderstood
the Defence Production Minister and
he was even accused of migleading the
House. But, I am sorry to say that the
hon, Defence Minister obgerved golden
silence at that time. I hope he would
like to break that golden silence to-
day.

The colomal pattern which we have
n the army should also go—the offi-
cerg’ cadre and the jawans—parti-
cularly when there is more stress on
equality and socialism etc. Conditions
of jawans gshould be improved a little.
Many people are still under the impres-
sion even inside the House that the
jawans are now better off than before
[t 15 not so. Whereas the officers retire
at 52 or 58 years, the jawans who have
been active on the battleflelds retire
at 35 and are thrown on the streets,
with a meagre pengion of Rs. 40 or
Rs. 45. We are not helping the jawans
to establish themselves in private
capacity, while most of the senjor
officers who retire are immediately
taken up in civillan service and they
continue to receive a four figure salary
with bungalow, car and other allow-
ances. This wide gap In the army
between the officers and the jawans
should be narrowed down and jawans
should be helped more.

Take even the present schemes the
Defence Ministry has started. Take
the allotment of land. I am receiving
4 to 5 letters daily from retired jawans
in Gujarat that the Collectors are sit-
ting over their applications and not a
single jawan has been helped to obtain
land. Maybe things are better in
Rajasthan or Haryans. But in Gujarat.
hundreds of applications are pending,
This scheme wag so much publicised
M wutybody entitled to apply ap-
¢ it ¥ the State Government
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upon the State Government to relesse
these lands as soon as possible.

Even in the matter of gas agencies,
petrol pump allotment gte., influence
counts more. The poor woldier, the
wounded jawans, the war widow-—they
hardly know about it. Hetired Majors
and officerg get it. 1 know some to-
stances where Majors and Colonels
have left active service because ihis
wag more lucrative and giving a steady
income of Rs. 2000 from the gas agency
or petrol pump,

THE MINISTER OF DEFENCE
(SHRI JAGJIVAN RAM): Will you
give some examples?

SHR1I PRAVINSINH SOLANKI:
Yes; I will write to you.

We are putting a lot of stress on
technical advance Defence has be-
come a technical necessity. I do not
know why ICS and IAS officers are
allowed to hold the higher positions in
the defence department. Can we not
get technical staff to man those posts?
Even m the HAL factory, pilots and
regular military servicemen are utilis-
ed, as if we do not have any technical
mep to produce aeroplanes. This
position should improve.

THE MINISTER OF STATE (DE-
FENCE PRODUCTION) IN THE
MINISTRY OF DEFENCE (SHRI
VIDYA CHARAN SHUKLA): Sir,
the magnitude and variety of the
activities of the Department of De-
fence Production have so far depend-
ed on the assessment of the threat
pattern, potential or immediate and
we have tailered our production capa-
bility on that basis, But the experi-
ence we have been having since
the Chinese aggression points to the
necessity of our evolving not only an
mtegrated pattern of defence produc-
tion, integrated with the common eco-
nomic development of the country, but
also to have a great deal of long-term
thinking on defence production,

After the Simla Agreement we had
all thought that we will enter into an
era of comparative peace and non-

< -
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disturbance on our borders. But the
subsequent events in Pakistan and
the sttitude that has been taken by
the authorities in Pakistan m raising
several new infantry divisions and in-
creasing the lethality of iheir armed
forces to an alarming extent has
forced us to think anew about the
entire strategy. So, when we consi-
der the needs of defence production
in this House, we have to conside:
this in the background of what I have
just now stated.

16.18 hrs.
[SerrmaTI SHEILA KAUL in the Chair)

The Report that has been present-
ed to Parliament has given the figures
of varjous items of defence produc-
tion. It goes to the credit of all
workers, officers and all those who
are engaged in our Ministry in the
work of defence production that with-
out any significant addition in capital,
man-power or any other thing of this
kind, we have been able tc increase
production in our departmental
defence factories and public sector
defence undertakings to an all-time
record. This was possible because of
the devoted work of our workers and
officers and also because of certain
new improvements that we have
evolved in our procedures and in cur
production techniques,

As the House knows, we have had
many difficulties, particularly with re-
gard to our departmental factories.
These departmental factories are
subject to the same constraints which
are put on any government depart-
ment, Therefore, while other produc-
tion units go about free from inter-
ference from the UPSC or DGS&D,
the defence ordmance factories have
to function within these limitations,
Still, they have been able tg give a
grand account of themselves and it
is something about which we can all
be proud of.
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I would not take the time of the
House by quoting figures which are
already mentioned in the Report, But
I would like to make one important
point before ] go into some saliem
details of our defence production
and what we are planming for the
future. A lot of people are prone
to think that whatever money goes
into defence production is not only
inflationary but it 1s also always used
for the armed forces of the country.
It 1s true that we have established
these undertakings mostly from the
viewpoint of creating capability in
our country to sustain the defensive
equipment and defensive postures in
our armed forces. We have created
these to see that we do not have to
depend on powers that influence many
developing countries either by sup-
plying defence egquipments or by*
denying them This 15 one aspect.

The other aspect that I want to
emphasize 1s that a great portion of
the production of our departmental
defence factories as well as  public
sector defence undertakings go to
tulfil the wital civihan neecds in the
country. As a matter of fact, in the
last two years a major portion of
the production that we had m the
defence public sector  undertakings
went tor civihan use, like, Bharat
Earth Movers making heavy earth-
moving machinery, Garden Reacl
Workshop making all kinds of thungs
that were necessary. They were also
necessary for Border Roads Organisa-
tion, like, road rollers air compres-
sors and many things like that., Also,
they were being supplied to meet the
defence needs,

1 could give examples of various
items that are needed by the armed
forces as well ag by the civilian popu-
lation But the main point that 1
am making here iz that all this is
needed because in times when the
tensions are mounting around us or
the assessment is such which points
to the greater defence preparedness,
then the capacity that we have in our
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defence  production organisations
could be immediately diverted from
civilian needs to the defence nceds of
the country. Therefore, if anybody
has this question-mark in his mind
that if we are meeting the civilian
needs from defence undertakings, why
we need such large defence produc-
tion installations, one reply is that
we want this capacity to meet eme.-
gent needs. Secondly, for cconomic
viability also we have to have under-
takings of a certgin size with certain
economic production. So, whatever
figures of production that you have
«wen I our Report not only contri-
bute to the defence of the country
in a very substantial manner but also
mn a greater manner contribute to the
economic growth and economic well-
bemg of the country

$n, the hon Members who have
seen to “Asia '72 Defence Pavilion™
mght have marked a new slogan that
we gave to ourselves, that is, - Secu-
rity for Prosperity” and ‘his we want
to implement 1n a greawer measure in
our dcience production schemes 1n
future  Therefore, while on one hand.
we cnsure that our armed forves get
all the sophusticated and conventional
weaponry that they need for thewr
proper and good functiomng. we also
want to sce that we also contribute
in & great measure to the economic

well-bemng. (conomic progress and
development of the country
The tempo ot defence production

ha, been maintained mainly not only
10 make up our reserves but also to
see that our workmen do not become
unemploved or under-employed. We
want to keep them and we want to
use their talents, the capacity that
tney have devrloped and the exper-
tise that they have got, to the maxi-
mum possible extent This hag to be
done. Otherwise, as it happened after
1482 or 1965 aggression on us, we had
to put good bulk of our defence
workers on idle-time wages or we
had to lay them off. This we do n™t
want to do at present. Therefore,
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our plans are to see that within the
budgetary constraints that have been
put on us in this Budget, we should
1c-arrange our priorities and our pro-
duction in such a manner that we do
do not retrench any worker, that we
do not lay off anybody and that we
do not put them on idle-time wages.
In certain cases, it has happened.
But it 15 ouwr constant endeavour to
se¢e that wherever this has taken
place, we remove this and in future,
we do not allow this kind of thing
to take place.

However, T must warn the honour~
able House that the budgetary cuts
that have been imposed on the De-
partment ot Defence Production would
inevitably inean that we will have to
rationalise our production in the
coming years 1n such a way that
whatever money has been allot-
ted to us by the honourable House
15 properly utilised and is utilised to
see that all the workmen and the
capacity that we have is put to the
maxomum and optimum use.

I would lke to say a few things
about departmental factories wshich
are popularly known as ordnance
factories. Here we have found that
not only the workers have been very
devoted and very faithful teo their
factories and work but they have also
becn nnovative. A good number of
workers have suggested .mall chan-
ges 1n the equipment manufactured in
these factories and we have :ound
the changes suggested by the wopsers
vey effective and very good Thexe-
fore, we have decided, in principe.
to set up design and developmert
cells in all departmental factories
under the Department of Defence
Production To begin with, we are
seiting up these cells in six major
factories and slowly we shall set up
these cells in all the fartories. so that
the woskmen have incentive and the
opportunity of not only offering their
suggestions but also using their crea-
tive instinet and experience in im-
proving the product that they manu-
facture,
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The second important thing that we
have done to improve the working
of our ordnance factories, paitwcularly
in the augmentation projects or ex-
pansion projects or new projects 18
to introduce the modern concept of
project management, So far, in the
departmental factories, this project
management concept was not utilised,
but now we have made a start with
jt and I am sure that this will not
only cut down on the delays that
used to be tagged on with all our
expansion or augmentation projects
and new projects but will also mean
a good deal of efficiency in our work.

We have been more or less, self
reliant on the conventional ‘weaponry
gide. But we have not rested with this
achievement. It is a rat race which
must be well run; otherwise, we will
be left behind and no amount of
achievement of the past can compen-
sate for the carelessness in future.
Therefore, with the help of our Re-
search and Development organisation
and with the help of our own ex-
pertise in the factories, we have been

developing new products, The House
well knows fbout the 105 mm Indian
fleld gun t we have made. This

project has been sanctioned and now
we are in the process of setting up
facilities for manufacturing the gun.
While we are still setting up facilities
to manufacture ghis gun, we have
already started working on Mark-II
version of the gun which will suc-
ceed the gun which is going to go
into production. This is the way we
are thinking into the future, so that
we are ready and we kecp pace with
the rest of the werld in all these
vital equipment. This 105 mm. Indian
fleld gun will replace the World
War 11 Vintage 25 Pounder gun,

The Vehicle Factory at Jebalpur
has been set to meet the requirements
of army transport. Here we have
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been manufacturing Shaktiman truck,
the Nisan truck and the Jonga. The
indigenous nent in Shaktiman
has increased in @ very encouraging
manner angd it is gratifying. But 1
cannot say the same for Nisan ond
Jonga where we have to make stili.
greater efforts to see that indigenisa-
tion takeg place at a faster pace.
Apart from this, we are planning to
produce bigger vehicles which woula
be needed by our armed forces in
future, and we are actually consulting
the Ministry of Heavy Industries
which are in charge of vehicle pro-
duction in the country to see whether
we can also use the facilities created
in the Vehicle Factory, Jabalpur, to
cater to the needs of civinan trans-
port, cwvilian trucks. Here there is
a great demand, and the projected
demand 1s s0 heavy that unless we
have an ambitious plan, a large plan,
to produce these and =lso produce
heavier vehicles which go up to ten
tons, we will have to import these
things in future. Therefore, to avoid
the contingency, we are planmng to
increase the facilities in the Vehicle
Factory, Jabalpur to meet these
future requirements.

Then, regarding the Heavy Vehicles
Factory at Avadi, some mcntion was
made about the mmin batile tank by
one of the hon. Members who spoke.
As 1 have already said, vur Rescarch
and Development organigation is
actively planning about this and we
are going into this and various pro-
jectiong have taken plece and actually
a paper had been produced which
had been discussed in a seminar, 8o,
this attempt is going on. At pregent
our Vijayantha tank is quite capable
of taking on any of the duties for
the armoured corps but in future we
want to have a tank to succeed it and
we have got to work on that project
well in advance, several yeats in ad-
vance, so that we have in our hands
in the coming decade a tank which
would be equal to the best o the
world,



329 D.G. Min, of Def. VAISAKHA 3, 1808 (SAKA) D.G. Min. of Def. 330

The indigenous component of the
Vijayanta tank is 68 per cent but
within the next five years we will
make it 95 per cent indigenous, The
five per cent component would be
such “that the indi manufacture
of that particular component will not
be economically feasible; the things
required will be so little, the capital
investment so heavy, that it would
be more useful to import them and
to store them rather than to muke
everything in our own country

Also, we have progressed a great
deal in regard to the indigenous pro-
duction capacity of our armoured
personnel carriers. There has been
a prototype produced in the Heavy
Vehicles Factory and we have finally
selected the engines and certain trials
have taken place about which we are
satisflied. We are in the process of
finding a project team in regard to
this project as soon as we get the
Government sanction. And once this
is got we will go in full steam on
this project

While referring to Public Sector.
it is better if I mention some of the
achievements of these factories. Our
public sector undertakings in 1971.72
produced goods worth Rs. 173 crores
Now the expected production,—with
all the power-cuts and other budget-
ary constraints and so on, would be
in 1973-74to the tune of Rs. 25!
crores. As 1 said earlier also, a
majority of these things will go in
for the economic development and
prosperity of the country apart from
a large chunk which will go to the
armed forces.

1 would like to mention the achieve-
ment of the HAL. Hon, Members
might have read a few “months back
that the HAL had produced an agri-
cultural aircraft which has been
named as Basant, which is going to be
used for agricultural spraying pur-
poses. This is a place which has

+been entirely concelved, designed and
produced in India. by the HAL iteelf,
within its dwn resmircas wnich ar:

imited. We have also undertaken
the production of & new helicopter
which is SA-315 which has been
named ag Cheetah meant for certain
kinds of uses. We have now here
also devised a system by which not
only in terms of value, but in terms
of items that are used in these pro-
ducts, these would become indigen-
ous, within a time-limut, within a
fixed time-frame. Of course, I will
come to this point a little later.

But there are only one or two
points which 1 would like to sy
specifically about the HAL. Grant
has earned a name for itself, We
took this plane for the first time to
the International Air Show at Frank-
furt. Kiran used as a jet trainer is
produced entirely by HAL by its own
effort. They made tremendous mark
in the Air Show there. We received
not only compliments from the lead-
ing aircraft manufacturers from the
world over who had come to the
Air Show but they were surprised
to find that Indian aviation industry
has begun to produce planes of this
kind

Now, about Marut—HF 24—Some
hon Members wanted to know as to
what is its future. This plane is a
first-class plane but it has got cer-
tain draw-backs. At the tint iwe
are trying to remove those draw-
backs and this plane has a very ex-
citing future, and if our plans and
efforts succeed we are sure this plane
will play a very important part in
our Air Force in the coming years.

An enquiry committee hay been
set up on the Avros. 1 would not like
to say a lot about it. but I would
like to mention that Awdg have been
functioning satisfactorily as far as
the Indian Air Force are concerned
But we have to look to the future
Therefore, we have started an exer.
cise of thinking about a new genera.
tion plane which will take the place
of Avro in the years tn come and
which will, of course, be produced
in the Kanpur Divisim of HAL, We
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will surely consult closely the lndian
Airlines and we expect thecy will also
use this new plane if and when it
comes about—may be in 10 or 12 years.
Avro bas a certain hife-span and after
this, in order that wc are not left
out and we do not have to zo 1in
suddenly for some kind of emergent
licence agreement, we have started
thinking about it. I am sure we have
got many many years to take a deci-
sion after carcful consideration and
consultations, and also weighing our
requirements and the requirements uf
the Indian Airhnes we will take 2
deciston 1n time about thi, partic-
cular matter It will be a successul
to Avro. We have just embarked on

this thuinking. There is no plan
There is no negotiation. We held &
meeting with the Ministry of Ciwil

Aviation on this matter and both our
experts and the experts from the
Ministry of Civil Aviation are putting
their heads together.

Now, coming to Mazgon Dochs, we
hed the distinction of producing the
first warship in our counirv recently
‘Nilgiri" which 1s a sophisticated
frigate which has been handed ~ver
to the Navy last year, The indigen-
ous component in the first frigate
itself was round-about 50 per cent
and indigenisation cel} for naval
stores did a good work in trying to
locate indigenous resources and giv-
ing us many of these stores which
would otherwise had been imported.

Because of our insistence on indi-
genisation, the production and the
fitting out time of the first frigate
was a little long, but I *hink it was
perfectly n national interest to do
so, even though it took a little more
tim¢ we used a good many indigen-
ous comoponents in the production of
the first frigate. The next frigate
which is going to be handed over to
the Indian Navy, namely the Himgir:
will have an even greater element
of Indian-made components, and these
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components are not small components;
the main turbine and the main func-
tioning parts of these frigates will be
of Indian origin and made completely
in India. There are a few things
that we shall still have to take from
other countries because of the econo-
mic censtraints on account of which
we cannot invest all that money to
produce them here, but none-the-less
it will he an entirely Indian effort.

The working results of our public
sertol undertakings have been very
satisfactory, We have contributed «
large profit to the national ex-
chequer Apart from Praga Tools
and Bharat Dynamics which is 2 new
undertaking, the six other defence
public sector undertakings have beuvn
running at a profit and running with
a good deal of efficiency. This 15 a
verv satisfactory state of affairs. They
have been uable to finance their own
¢xpansion in several case.. and we
want them to become more and more
self-sufficient and spend morce money
in their own in-house research and
development

1642 hrs

Mg

Before I go into other matters, 1
would like to mention about  our
policy wtbout the lhicence agreement
and collaboration agreements. Even
though this 1s a sad fact, it must be
admitted that a good deal of our
production at least in the sophisticat-

DepuTy-SPEAKER in the Chair]

ed field still depends on licensed
production
We want to avold this m the

future, and the new policy that we
have adopted is twofold. One 1s to
see that what has been done in the
past is not repeated and what has
been done in the past is rectified in
the future., The new policy is to see
that wherever we have to take
foreign technical help in the sophisii-
cated fleld, we should take it in the
form of a design and development
agreement, ard {': rfore the entire
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know-how would come to us and we
take it over, and we put our R & D
on it straightway so that while the
products are being meanufactured in
the country on the basis of the latest
technical know-how that we have
acquired, our R & D starts work on
it for the Mark-II version and the
future versions so that we do not have
to depend on extension of collabora-
tion and licence agreement in -~rder
to produce the later versions of the
equipment which we produce under
licence. So, we want to give up this
policy of licensed production and
collaboration agreements as far as
possible. In a few cases, it might
still be necessary, but as a matter of
policy we want to go into, and we
are going into, design and develop-
ment agreements so that this era of
lirensed production and collaboration
agreements which create trouble par-
ticularly during the periods of ten-
sion is over in defence production

The next phase or the other part
of thig policy is that in regard to the
old licence and collaboration agree-
ments that we still have, we have
told all our undertakings that there
would be no automatic or no easy
extension of those agreements. They
have been asked to produce a time-
bound programme of Indigenisation
and they have been told that they
will have to indigenise the entire
thing within that time, and unlesg we
are convinced that it was absolutely
impossible to do so, there would be
no extension of the earlier agreement
that had been entered into.

A few new projects have been
mentioned in the report, and, there-
fore, I do not wish to take the time
of the House on them. This iz re-
garding the special alloy plant being
set up in Kanpur to meet the require-
ments of the various ordnance fac-
tories, and another plant we are
planning to set up in Hyderabad
which will manufacture the super

alloys and futuristic alloys so neces-
sary in the aviation, electronic and
other sophisticated industries, for
manufacture of rockets, missiles and
things of that kind.

About personnel policy, we have
been fortunate in having umformly
good relations with the workers. My
thanks are due to Shri §, M. Banerjee
and Dr. Melkote who head the two
hig unions of defence workers. They
have been extremely co-operative
throughout and we have had good
relationship with our workers. There
have been certain difficuities here
and there, but we have been able to
solve them with understanding and
goodwill. This is extremely import-
ant: as a matter of fact, we insist
that the managements must have
absolutely good relations with our
workers in defence undertakmgs.

As a matter of policy, we also want
to give preference to the local people,
where factories are located. As a
matter of natural and social justice,
if we get people with necessary
qualifications and experience locally,
they should be given preference.
When it jg a question of higher posts
where local talents are not available,
we car take anybody most suited for
the jok But to ensure that there are
no complaints on this score from the
local people or the State Govern-
ments, we have issued a circular to
all our undertakings to associate a
representative of the State Govern-
ment with the recruiting body so that
everything is known to the State
Government and everything is done
in such a way that it does not create
any regional tension or local difficul-
ties.

In our public sector underiakings,
we have also stresseq the need for
setting up in-house research wand
development facilities, This is being
done not only to produce better pro-
ducts in future but also to indigenise
the various things made there.
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I will now say a few words about
the Garden Reach Workshop. It is
one of the important undertakings in
Bengal. This undertaking has con-
tributed a good deal to the eccnomic
regeneration of Bengal. It has also
given a good account of 1tself. It
has made dredgers, tugs and many
other ships for the first time in the
country. It has taken over companie:
closed for several months It has
taken over another company which
was in liquidation. A third company
has been taken over to expand fts
facilities and also to run these closed
undertakings in an economic way. 1
must say that all these undertakings
taken over by the Workshop are

running very well now. .

We have also produced in the
Ranchi Division of the Garden Rearh
Workshop marine diesel engines for
the first time in the country These
have a great HP going upto 10,500.
These big engines can be used for
quite large vessels,

Before coming to the Department
of Defence Supplies, I would like to
make a brief mention of the Direc-
torate-General of Inspection. This
organisation does a tremendous
amount of work, but does not find
much mention either in Parliament
or in our report. We have made
mention of this in this year’s repo t
to Parliament. But I must pay my
compliment to them for the good
work that is done by this organisa-
tion in our country. It is entrusted
with the work of inspection of rup-
plies that go to our armed forces

Therefore, the importance of the
work can be easily visualised. If they
do not function well, or they sre
negligent, there can be serious diffi-
culties faced by our armed forces
Nothing demoralises a fighting person,
or a fighting soldier or an airman or
a naval person more than a faulty
equipment or weapon in his hand in
times of emergency when he is risk-
ing his life and fighting for the
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country’s security, At that time, if
the equipment does not function well,
no amount of leadership and training
1s going to help him. Therefore, we
insist on quality. This quality main-
tenance is ensured by the DGTD
orgamisation. By and large, this
vrganisation has served the counuy
well, and we are also in the progress
of modreniaing their procedures and
seemng that they become more and
more effective in future.

The Department of Defence Sup-
phes which was set up after the
Chinese aggression has also done a
very good job. They started a work
which was not done earlier, that is,
of import substitution and setting up
the manufacturing facilities for such
components and such items ‘as were
not manufactured m India and which
were imported from abroad. They have
mdigenised a good deal of items, over
15,000 items, since they were set up,
and this work 15 riddled with all
kinds of difficulties. Many 1tems
have to be rejected as something was
faulty, and development charges had
to be given; guidance had to be given,
and after a great deal of difficulties
the results have come up, and thi
year, 1n the period between April,
1872 and February, 1973, the value
of supplies received, as ¢« resuly of
vifort of the Department of DNcfence
Supplies, has come to Rs, 16.21 crores
This is a great improvement on the
earlhier years. The momentum seems
to have caught up and we hope that
m future this will become more and
more. )

A few words about the research
and development organisation. Meny
hon. Members have compla:ned, with
good justification, that we have been
rather niggardly with our defence
research and development efforts, and
that we have not allotted enough
money to them. This criticism has
Justification in it, but the mere allot-
ment of monev 1s really not going to
help us unless we have also the capa-
city to use all that money in a p’ oper
way 8o, while we are allotting more
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and more resources to our research
and development organisation, we are
also in the procegs of setting up and
expanding the facilities in the country
so that more and more research and
development can be done and we do
not have to go to foreign countries or
foreign technical collaborators fer the
latest developments in defence science.

This organisation has done m gr:at

amount of work within the cons-
traints and within the monev that
has been allotted to them. It has

really given a good account of itself
I want the hon. Members to appre-
ciate the difficulties that delence re-
search and development faces as com-
pared to other scientific institutions
under the Government of India, and
the scientific institutions wunder the
Council of Scientific and Indusirl
Research and other autonomvus bodics
like the Atomic Energy Commission
or the Space Research Oiganisation
which are completely .independent
They do not have to go through the
various tiring processes of the UPSC
and other time-con<uming proce.s -
They can quickly deliver the goods
they do not have to purchase things
through the DGSD, whereas the
defence rescarch and devclopment
organisation. being a departmental
organisation, has to go through the
UPSC and recruit scientists through
the UPSC. WLt happens is, most
of the svientists, rather the good one«,
are immediately taken over by the
autonomous scie ttifie  organisations
under the Government of India or by
private institutions, and the left-
overs who do not find any place anv-
where—the (UPSC advertises—go to
the UPSC and whatever the Commis-
sion recommends we take them. 1
am not saying that we only take the
left-overs. We have taken very gond
sclentists and we have also tried to
send our teams to the Tndian Tnsti-
tutes of Technologv and we have
picked up more and more competent
boys.

Bug, this is the sample of difficulty
that thir organisation faces, and in

spite of this difficulty, it has done a
tremendous deal of good job. We
have also to pay a good deal of atten-
tion to the recruitment of scheduled
,castes and schedulcd tribes boys in
our organisation, Here, I must say
that there was a good deal of diffi-
culty and not much was done earlier
Now, we have taken steps, and I hope
‘hat we shall not only make up the
deficiency of the past but in future
we shall not also allow further defi-
ciency to take place.

Before I conclude I would say that
our aim of defence production, de-
fence supplies and R & D is not only
to increase the self-reliance of the
country in this field and contribute
significantly to the industrial de.
velopment, but also our future goal
ts to maximise it and to put our coun-
trv in a self-reliant position in most
of these things. so that we do not
have to depend for our defence and
our security on the tender mercies of
any country-friendly or unfriendly

SHRI BANAMALI PATNAIK
(Puri): Mr, Deputy-Speaker, Sir, I
must congratulate the D fence Min-
ister for his wonderful performance.
Indeed as compartd to any other
country, our achievements in our
armed forces are very good. Look
at the working of our military per-
sonnel. They are made use of both
for civil purposes as well as for de-
fence purposes Whenever the civil
police fails, they are called upon to
assist them. They are also entrusted
with other tasks.

In this connection I would like to
submit that before Indep~ndence, the
policy of the British was to recruit
from the “martial™ races and others
were treated as “non-martial’ races.
That policy was changed after inde-
pendence. But, T am sorry to say
that this has not been implrmented.
In one of his speeches the Minister
of Defence, Shri Jagiivan Ram. to the
youth of the Country made s men-
tion about this programme. But, I
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am surprised to find that people from
various parts of the country are yet
to be recruited 1n the army. We are
really proud of the fact that Punjab
and Haryana have contributed to our
defence forces. When we go to these
places we are proud to hear about
the sacrifices made by these people.
The prospcrity of Punjab and Har-
yana is not Yecause of small scale 1n-
dustrics or agriculture but because
of a larg number of defence per-
sonnel working in that part of the
arca A major part of the contribu-
tion of armv pension goes to this area
amounting to about Rs 250 crores a
year Therefore, we have to think in
terms of recruitmrnt to the arm;
from different parts of the country,
It has now become a question of
viested interest They are not recruit-
ing a major pari of the personnel
from Bengal, Bihar, Orissa and
Taml Nadu From here only a few
are recruited I had been to various
parts of Mysore and in many villages,
they do not even know about this
recruitment So, unless we change
the recruitment policy, a large num-
ber of versonncl will not come for-
ward. I wish that all parts of the
country should have the responsibi-
lity as Punjab or Haryana for de-
fending thr country. There was a
demand for constituting an  Orissa
Regiment after the Chinese war. The
Orissa Government passed a resolu-
tion, but it is still pending with the
Defence Ministry We must create a
fecling that all parts of the country
are prepared to make sacrifices for
the defence of the country

MR DEPUTY-SPEAKER:
can continue tomorrow

You

17 hrs.

DISCUSSION RE: BREAK-DOWN
OF POWER SUPPLY IN DELHI

MR  DEPUTY-SPEAKER: We
now take up the discussion under
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Rule 198 on the statement of the Min-
1ster of Irrigation and Power earlier
in the day. Under the rules, only 1
hour can be allotted for this kind of
ciseussion. I would request the hon.
members to keep that in mind and
cooperate,

SHR! INDRAJIT GUPTA (Ali-
pore): Sir, I take it that the purpose
of this short discussion is to find
out 1f the minister can throw any
light on thig mystery of the great
black-out which took place in Delhi
vesterday, which I am told is going
to continue today We are sitting in
Parliament tiouse all day, but rum-
ours are coming from outside that
this evening and tonight the situation
1 hkelv to be much worse than yes-
terday I say it for two reasons: I am
told—I did not hear it myself—yester-
day at about 4 or 4.30 PM before the
~ollapse took place, the minister had
assured the people that there was no
danger of any power break-down in
Dethi. Today m his statement this
morning he has said:

“It 15 huped to recommission one
or two more machines by this even-
ing, so that the full requircments
of the city can be met.”

We hear that the situation might be
worse this evening and tonight. I
hope he will throw some light on the
Jatest position and what we are sup-
posed to expect when we go out,
Because of the separate generater
available 1n Parliament House, we are
enjoying the blessings of light and
cold breerr But we know what is
happening outside, It seems that
areas in Declhi have been demarcated
mto VIP areag and non-VIP areas, by
whom I do not know. It is reported
in the newspapers that the Prime
Minister’s House, Rashtrapati Bha-
van, Minjsters' houseg and of course,
Parliament House and such other
places are considered as VIP areas
where special arrangements are made
so that no dislocation takeg place.
But the areas of responsibility and



